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REPORT IN THE MATTER OF ORIGINAL APPLICATION NO. 481/2023 TITLED 

AS BALBIR SANDHU & ORS. Vs STATE OF U.P. & ANR. 
(In compliance of Para 7 of order dated-04.08.2023) 

 
Hon’ble National Green Tribunal (Principal Bench) Delhi in Original Application No. 481 of 

2023 in the matter of Balbir Sandhu & Ors. Versus State of U.P. & Anr. vide order dated-

04.08.2023 directed as below: 
 

“  . . . . . . . . . . . 
 
2. In their application, the applicants have expressed their grievances regarding the 

following aspects:- 
 
Grievances regarding illegal mining in District Saharanpur, Uttar Pradesh: 
 

1. Causing of loss of revenue to the extent of Rs. 5000/- by the Administrative Officers 

in collusion with the mining mafia. 
2. Commercial Mining by illegal stone crushers in the flood plain area of river 

Yamuna in the name of mining on agricultural land. 
3. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder in three years 

without grant of CTE/CTO by PCB. 4. Illegal mining in the area of Yamuna on the 

basis of MM-11 permits issued for mining in agricultural land. 
5. Misappropriation of amount of Rs. 350 crores in the name of reclaiming 

agricultural land for cultivation. 
6. Misappropriation of GST reverse charge on mining in agricultural land. 
7. Allowing illegal mining in area prohibited under the River Ganga (Rejuvenation, 

Protection and Management) Authorities Order, 2016 and MoEF&CC circular 

dated 14.02.2022. 
8. Violation of Sustainable Sand Mining Guidelines, 2016 and Enforcement and 

Monitoring Guidelines for Sand Mining, 2020. 
9. Concealment of information regarding mining in agricultural land by non-inclusion 

thereof in DSR. 
 
Grievances of illegal mining in District Yamuna Nagar, Haryana: 
 

1. Illegal mining by showing sale of sand as sale of boulder by misuse of Mineral 

Dealer License. 
2. Illegal mining in the area of river Yamuna under the garb of ERavana issued for 

other places. 
3. Continuance of illegal mining despite prohibitive orders passed by this Tribunal 

and Hon’ble Punjab and Haryana High Court. 
4. Illegal recovery of Gunda Tax by unsocial elements on Government check-posts. 
5. Investment of black money by money laundering in mining leases carried out in 

District Yamuna Nagar and Saharanpur. 
6. Illegal mining under forged E-Ravanas procured from other States. 
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7. Illegal mining by showing longer distances in E-Ravana to enable the vehicles to 

make more round trips within the time mentioned. 
8. Overloading of illegally mined material for transportation. The applicant has 

further submitted that use of satellite imaginary and google maps will substantiate 

high incidence of illegal mining. 
 
     . . . . . . . . . . . . 
 
7. In view of the averments made in the application, we consider it appropriate that a 

Joint Committee be constituted to verify the factual position and suggest appropriate 

remedial action. Accordingly, we constitute a Joint Committee under the Chairmanship 

of Chairman, Central Pollution Control Board (CPCB) which shall in addition comprise 

of Member Secretaries, Uttar Pradesh and Haryana and District Magistrates, Yamuna 

Nagar, Haryana and Saharanpur, Uttar Pradesh and direct the same to look into the 

following aspects: - 
 

a. Details of replenishment studies carried out in District Yamuna Nagar, Haryana 

and District Saharanpur, Uttar Pradesh respectively and DSRs prepared; 
b. Number of mining leases (area and quantity) and permits sanctioned in District 

Yamuna Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with 

details of EC/CTE/CTO; 
c. Number of mining permits for mining in agricultural land granted in District 

Yamuna Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with 

details of EC/CTE/CTO; 
d. Number of stone crushers established/operating in District Yamuna Nagar, 

Haryana and District Saharanpur, Uttar Pradesh respectively with details of 

EC/CTE/CTO; 
e. Status of compliance with Sustainable Sand Mining Guidelines, 2016 and 

Enforcement and Monitoring Guidelines for Sand Mining, 2020; 
f. Particulars regarding show cause notices and closure notices issued and action 

taken on the same; 
g. Particulars of criminal cases registered with details regarding name of the 

complainant, name of the accused and offence committed; and 
h. Details of amount of environmental compensation imposed, recovered and utilized 

for restoration of environment. 
 
8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh 

respectively are also directed to upload information regarding all mining leases, mining 

permits granted and stone crushers with details regarding EC/CTE/CTO in Districts 

Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh respectively within two weeks. 
 

   . . . . . . . . . . . ” 
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Follow-up actions by CPCB: 
 
1. In compliance of Hon’ble NGT order dt-04.08.2023, CPCB has taken the following actions 

for collection of information as per Para 7 from concerned authorities. 
 
 State Pollution Control Board and Mining Department of Saharanpur Uttar Pradesh and 

Yamunanagar Haryana vide letter & e-mail dated-28.08.2023 were requested to 

submit/provide the details as per Hon’ble NGT order.  
 District Mining Offices and Regional Office State Pollution Control Boards of 

Saharanpur & Yamunanagar were requested to provide further information Further vide 

emails dated-18.10.2023 & 23.10.2023. 
 CPCB officers along Regional Office of SPCBs contacted District Mining Office of 

Yamunanagar and Saharanpur on 04.01.2024 to ensure submission of required 

information in the matter and requested SPCBs and Mining Officers of both districts 

by e-mail dated-05.01.2024 to provide updated information.  

 CPCB by e-mail dated-11.01.2024 Regional Office and Mining Office of both districts 

and by email dated 15.01.2024 and reminder email dated 18.01.2024 requested joint 

committee members to provide comments/inputs regarding suggestion for remedial 

measures.  
 

Information provided by SPCBs and District authorities on Para 7: 
 

District Saharanpur 
 
a. UP PCB RO - Saharanpur vide letter dated-04.09.2023 submitted information on 

mining leases and stone crushers in the District Saharanpur and subsequently provided 

updated information vide letter dated 16.01.2024 which is attached. (Annexure-1) 
b. District Mining Office Saharanpur vide letter dated- 05.09.2023 submitted information 

on mining leases and mining permits in the District Saharanpur and subsequently 

provided updated information on replenishment study in reference to the earlier letter 

on 16.01.2024 which is attached. (Annexure-2)   
 

District Yamunanagar 
 
a. HSPCB RO-Yamunanagar vide letter dated-15.09.2023 submitted information on 

mining leases and stone crushers in the District Yamunanagar. (Annexure-3) 
b. District Mining Office Yamunanagar vide letter dated-19.01.2024 submitted 

information regarding action taken in the matter of sand mining. (Annexure-4)   
 
The factual position based on above information is summarised in Tables in next pages. 
 
The comments regarding suggested remedial actions are awaited from Committee 

members. It is proposed to finalise the suggested remedial actions in the second 

Committee (as per Para 9) which includes subject experts and institutions. 
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Status summary as per information provided by SPCB and District Mining Office 
District Saharanpur, UP 

 
Point No. of Para 7 Status summary 

a. Details of replenishment studies carried out in 

District Yamuna Nagar, Haryana and District 

Saharanpur, Uttar Pradesh respectively and 

DSRs prepared; 
 

Details of replenishment study are provided in 

the letter dated 05.09.2023 of Mining Officer 

(annexure updated 16.01.2024). 
 
District Survey Report as available on website 

of Saharanpur District is attached (Annexure-5)  

b. Number of mining leases (area and quantity) 

and permits sanctioned in District Yamuna Nagar, 

Haryana and District Saharanpur, Uttar Pradesh 

respectively with details of EC/CTE/CTO; 

Total  09 

EC 09/09 

CTE 01/09 

CTO 04/09 
c. Number of mining permits for mining in 

agricultural land granted in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of 

EC/CTE/CTO; 

 
61  

(during April to June 2023)  
(without EC and Consent) 

d. Number of stone crushers 

established/operating in District Yamuna Nagar, 

Haryana and District Saharanpur, Uttar Pradesh 

respectively with details of EC/CTE/CTO; 

Total 113 Operational 
+ 72 Closed 

EC 09 

CTE granted 113 

CTO granted 110 

CTO applied 02 

CTO expired 01 

e. Status of compliance with Sustainable Sand 

Mining Guidelines, 2016 and Enforcement and 

Monitoring Guidelines for Sand Mining, 2020; 

Informed in reply that replenishment study is 

prepared in compliance of EMGSM 2020 

f. Particulars regarding show cause notices and 

closure notices issued and action taken on the 

same; 

Show-Cause Notice (mines) 06 

g. Particulars of criminal cases registered with 

details regarding name of the complainant, name 

of the accused and offence committed; 

List of 23 cases registered and copies of four 

FIRs attached with letter dated 05.09.2023 of 

the Mining Officer 
 

h. Details of amount of environmental 

compensation imposed, recovered and utilized 

for restoration of environment.  

Details of action taken in 07 cases provided 

with letter dated 16.01.2024 of Regional Office 
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Status summary as per information provided by SPCB and District Mining Office 
District Yamunanagar, Haryana 

 
Point No. of Para 7 Status summary 

a. Details of replenishment studies carried out in 

District Yamuna Nagar, Haryana and District 

Saharanpur, Uttar Pradesh respectively and DSRs 

prepared; 
 

It is informed by letter dated 19.01.2024 of 

Mining Office that as per Clause 19 of 

Environmental Clearance, annual 

replenishment study are to be submitted by 

PPs along with periodic compliance reports. 
 
District Survey Report as available on website 

of Yamunanagar District is attached 

(Annexure-6) 
b. Number of mining leases (area and quantity) and 

permits sanctioned in District Yamuna Nagar, 

Haryana and District Saharanpur, Uttar Pradesh 

respectively with details of EC/CTE/CTO; 

Mining leases and permits 25 

EC 25/25 

CTE 25/25 

CTO 25/25 

Operational mining blocks 10  
 

c. Number of mining permits for mining in 

agricultural land granted in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of EC/CTE/CTO; 

Mining permits  10 

EC 10 

CTE 10 

CTO 07 

Operational mining blocks 3  

d. Number of stone crushers established/operating 

in District Yamuna Nagar, Haryana and District 

Saharanpur, Uttar Pradesh respectively with 

details of EC/CTE/CTO; 

Total 204 

CTE 204 

CTO 174 

Closed 30 

e. Status of compliance with Sustainable Sand 

Mining Guidelines, 2016 and Enforcement and 

Monitoring Guidelines for Sand Mining, 2020; 

It is stated in letter dated 19.01.2024 of Mining 

Office that mining blocks are carrying out 

mining in compliance of guidelines 

f. Particulars regarding show cause notices and 

closure notices issued and action taken on the 

same; 

SPCB has informed that no action pending as 

on date 

g. Particulars of criminal cases registered with 

details regarding name of the complainant, name of 

the accused and offence committed; 

List of sixty-four actions taken attached with 

letter dated 19.01.2024 of the Mining Office 
 

h. Details of amount of environmental 

compensation imposed, recovered and utilized for 

restoration of environment.  

Details of action taken in four cases (3+1) 

provided with letter dated 19.01.2024 of the 

Mining Office letter dated 15.09.2023 of 

Regional Office, respectively 
*25 includes 15 leases in river and 10 permits in agricultural fields 
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No. HSPCB/YR/2023/ 4H| 
To 

Ref: 

DA: 

Regional Office, 
Haryana State Pollution Control Board 
S.C.o. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar 

hspcbroyr@gmail.com 

The Central Pollution Control Board, 
Parivesh Bhawan, East Arjun Nagar, 
Delhi-110032. 

Subject:-In reference to Hon'ble NGT OA No. 481 of 2023 titled as Balbir 
Sandhu & Ors. Versus State ofU.P. & Anr. 

(E-mail: gehlot.cpcb@gov. in 
E-mail: nazim.cpcb@nic.in) 

In this connection, please find enclosed herewith the desired information as per format is attached herewith as Annexure-A to Annexure-H. 

Kind Atten:- Sh. Nazimuddin, Scientist 'F' & DH-IPC-II 

Dated: 15 /09/2023 

CPCB letter no. IPC-II/CM-13001/127/2023/3581 dated 28.08.2023 received in this office on dated 04.09.2023. 

1. Annexure-A:- Para No. 7 (C) Details of EC/CTE/CTO (with reference to Point b i.e. Number of total mining lease area and quantity and permits sanctioned in District Yamuna Nagar, Haryana. 2. Annexure-B:- Para No. 7 (e) Details of EC/CTE/CTO (with reference to Point d i.e. Number of mining permits for mining in agricultural land 
granted in District Yamuna Nagar, Haryana. 

It is for your information and further necessary action please. 

3. Annexure-C:- Para No. 7 () Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of 
EC/CTE/CTO. 

1 

4. Annexure-D:- Para No. 7 (g) Status of Compliance with Sustainable Sand 
Mining, Guidelines, 2016 and Enforcement and Monitoring Guidelines for 
Sand Mining, 2020. 

2 

5. Annexure-E:- Para No. 7 (h) Particulars regarding show cause notices and 
closure notices issued and action taken on the same. 

3 

6. Annexure-F:- Para No. 7 (i) Particulars of criminal case registered with 
details regarding name of the complainant, name of the accused and 
offence committed; and. 

7. Annexure-G:- Para No. 7 (j) Details of amount of environment 
compensation imposed, recovered and utilized for restoration of 
environment. 

8. Annexure-H:- Format for submission of details. 

No. HSPCB/YR/ 2023/ q42- qy4 

Regional officer 

A copy of above is forwarded to the following for information & further 
necessary action please. 

p Yamuna Nagar Region 
Dated: 15/09/2023 

The Member Secretary, Haryana State Pollution Control Board, Panchkula. 
The Deputy Commissioner, Yamuna Nagar. 
The Mining Officer, Yamuna Nagar. He is further requested to submit the 
desired information as asked on prescribed format vide letter referred 
above (Including Information Para No. 7 (g) Status of Compliance with 
Sustainable Sand Mining, Guidelines, 2016 and Enforcement and 
Monitoring Guidelines for Sand Mining, 2020) directly to the CPCB, New 
Delhi without any delay. 

Regíonal ofícer 
Yamuna Nagar Region 196
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Sr. 
No.

Name of the 
Mines

EC 
obtained 

SEIAA
/MOEF

EC Details Status of CTE 
issued vide no. 

and dated

Status of CTO Operational/
Non 

Operational

LOI issued from 
Mines & Geology 

Department

Total 
area of 

Mines as 
per LOI 
and EC

Product & 
Capacity

Production 
capacity as 

per EC

River Bed 
/ 

Agricultur
e Land

Remarks

1 P S BUILDTECH, 
Village Kanalsi, 
Block YNR B 5, 
Tehsil Jagadhri, 
District Yamuna 
Nagar

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/74
6 dt. 15.09.2016.

2. EC Extension 
obtained vide no. 
SEIAA/HR/2022/15
97 dt. 07.10.2022 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3386421 

Dated:14/12/20
16

1. CTO Obtained for the 
period from 25/11/2022 
to 30/09/2023 dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO2558
7261 Dated:28/11/2022.
 
2. Renewal of CTO has 
already been Obtained 
from 06/07/2023 to 
30/09/2024 dt. 
06.07.2023 vide no.  
HSPCB/Consent/ : 
313100423YAMCTO3857
2742 Dated:06/07/2023.

Operational DMG/HY/Cont/ 
Kanalsi Block/ YNR 
B 5/ 2015/10072 
dated 30.11.2015.

44.14 
Hectare

. Gravel 
Boulder Sand, 
6500 Metric 
Tonnes/day

1950000 
TPA @ 260 
Trips/day 

(25 
Ton/Trip) 

River Bed ---

2 P S Buildtech, 
Village Jathlana, 
Block YNR B 12, 
Jathlana and 
Dhakwala Radaur, 
Yamuna Nagar

MOEF EC Obtained vide 
No.  J-

11015/05/2016-IA-
II(M) dt. 

17.03.2017 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE4011198 

Dated:03/04/20
17

CTO obtained for the 
period from 04/05/2023 

to 30/09/2024 dt. 
04.05.2023 vide no. 
HSPCB/Consent/ : 

313100423YAMCTO3601
0501 Dated:04/05/2023

Operational DMG/HY/Cont/ 
Jathlana Block/ 

YNR B 12/ 
2015/10070 dated 

30.11.2015.

101.27 
Hectare

Sand Minor 
Mineral,

3600000 TPH

36 Lakh TPA River Bed ---

3 JSM Foods Pvt 
Ltd, Village 
Mandoli Ghaggar, 
East Block-3, 
Yamuna Nagar 

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/98
9 dt. 21.12.2016.

2. EC Expansion 
obtained vide no.  
SEIAA/HR/2022/15
81 dt. 07.10.2022

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE3814231 

Dated:30/03/20
17

CTO obtained for the 
period from 21/12/2022 

to 20/12/2026 dt. 
29.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2700
7801 Dated:29/11/2022

Operational 1. DMG/HY/
Cont/M. G. East 
Block/ YNR B 3/ 
2015/3915 dated 
19.06.2015.

2. DMG/HY/
Cont/M. G. East 
Block/ YNR B 3/ 
2015/142 dated 
05.01.2022

20.18 
Hectare

Boulder, 
Gravel and

Sand,
2834 Metric 
Tonnes/day

850000 TPA 
@ 113 

Trips/day 
(25 

Ton/Trip) 

River Bed ---

4 Kawaljeet Singh
Batra Village M.T.
Karhera, Tehsil-
Radaur, District-
Yamuna Nagar

MOEF EC Obtained vide 
No. J-

11015/215/2016-IA-
II(M) dt. 

09.04.2018 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100418YAM
CTE5269368 

Dated:16/04/20
18

CTO obtained for the 
period from 01/10/2022 

to 30/09/2024 dated 
03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2533
9597 Dated:03/08/2022

Operational DMG/HY/Cont/M.T. 
Karhera Block/ 

YNR B 13/ 
2016/5412 dated 

20.10.2016.

67.79 
Hectare

Sand,
6667 Metric 
Tonnes/day

20.0 Lakh 
TPA (ROM)

River Bed ---

Para No. 7 (C ) Details of EC/CTE/CTO (with reference to Point b i.e. Number of total mining lease area and quantity and permits sanctioned in District Yamuna Nagar, 
Haryana
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5 M P Traders,
Village Nagli B-15,
Tehsil-Radaur, 
District-Yamuna 
Nagar

MOEF EC Obtained vide 
No. J-

11015/214/2016-IA-
II(M) dt. 

09.04.2018 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100418YAM
CTE5272829 

Dated:19/04/20
18

CTO obtained for the 
period from 01/10/2022 

to 30/09/2024 dated 
25.07.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO7901
663 Dated:25/07/2022

Operational DMG/HY/Cont/Nagl
i  Block/ YNR B 15/ 
2016/5414 dated 

20.10.2016.

77.25 
Hectare

Sand (Minor 
Mineral),
7466.66 
Metric 

Tonnes/day

22.4 Lakh 
TPA (ROM)

River Bed ---

6 JPY Consortium
Pvt. Ltd., Village
Dhanaura Block
YNR B-18, District
Yamunanagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2018/65
5 dt. 19.06.2018 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100418YAM
CTE5439426 

Dated:25/06/20
18

CTO obtained for the 
period  from 01/10/2022 

to 30/09/2023 dated 
03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2558
6416 Dated:03/08/2022

Operational DMG/HY/Cont/Dha
naura  Block/ YNR 
B 18/ 2017/7646 

dated 28.12.2017.

18.18 
Hectare

Boulder, 
Gravel and

Sand,
3545 Metric 
Tonnes/day

950000 TPA 
@ 3545 
MT/Day, 
Truck/ 

Dumper 
(142 Nos.)

River Bed ---

7 Tirupati Earth and
Project Works Pvt
Ltd,
Village Nagla
Rangran, Block
YNR B-14, Tehsil
Radaur
YAMUNANAGAR

MOEF EC Obtained vide 
No. J-

11015/76/2017-IA-
II(M) dt. 

22.03.2019 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100419YAM
CTE6465686 

Dated:08/04/20
19

CTO Obtained for the 
period from 01/10/2023 - 

30/09/2026 dt. 
01.09.2023 vide no. 
HSPCB/Consent/ : 

313100423YAMCTO4308
9116 Dated:01/09/2023

Operational DMG/HY/Cont/Nagl
a Rangran  Block/ 

YNR B 14/ 
2017/2654 dated 

16.06.2017.

89.48 
Hectare

Sand Gravel,
6333 Metric 
Tonnes/day

1900000 
TPA

River Bed ---

8 Elite Mining 
Corporation, 
Village Gumthala, 
Jagadhri, Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2017/10
8 dt. 09.03.2017

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE3968960 

Dated:03/04/20
17

CTO obtained for the 
period from  19/04/2022 
to 30/09/2024 dated 
14.02.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO1946
2942 Dated:14/02/2022

Opertional DMG/HY/Cont/Gu
mthala South  

Block/ YNR B 17/ 
2015/10066 dated 

30.11.2015.

49.67 
Hectare

River Sand 
Mining,

 21,88,008 
TPA @

30 Trips / dat
(912MT/Trip)

2188008 
TPA @ 30 
Trips/day 

(912 
MT/Trip) 

River Bed ---

9 Routes And 
Journeys, Bir 
Tapu, Block B 7, 
District Yamuna 
Nagar

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/46
0 dt. 27.06.2016.

2. EC Extension 
obtained vide no. 
SEIAA/HR/2022/16
52 dt. 09.11.2022. 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3512555 

Dated:27/12/20
16

CTO Obtained for the 
period from 25/11/2022 

30/09/2023 dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO3036
4321 Dated:28/11/2022

Non 
Operational

DMG/HY/Cont/B. 
Tapu Block/ YNR B 

7/ 2015/3921 
dated 19.06.2015.

14.45 
Hectare

 Sand (Minor
Minerals),
2050 Metric 
Tonnes/day

615000 TPA 
@ 82 

Trips/day 
(25 

Ton/Trip) 

River Bed Mining License 
expired on dt. 
19.06.2023

10 JSM Foods Private 
Limited, Village 
Mandoli Ghaggar, 
West Block 4, 
Yamuna Nagar

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/98
5 dt. 21.12.2016.

2. EC Expansion 
obtained vide no.  
SEIAA/HR/2022/15
89 dt. 07.10.2022

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE3814605 

Dated:30/03/20
17

CTO Obtained for the 
period from 21/12/2022 

to 30/09/2023 dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2535
5227 Dated:28/11/2022

Non 
Operational

1. DMG/HY/
Cont/M. G. West 
Block/ YNR B 4/ 
2015/3918 dated 
19.06.2015.
 
2. DMG/HY/
Cont/M. G. West 
Block/ YNR B 4/ 
2015/145 dated 
05.01.2022.

25.56 
Hectare

Boulder, 
Gravel and
Sand, 3970 
Metric 
Tonnes/day

1191000 
TPA @ 159 
Trips/day 

(25 
Ton/Trip) 

River Bed Mining License 
expired on dt. 
19.06.2023
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11 Bala Ji Infra, 
Village Jairampur 
Jagir, Block YNR/B-
6, Tehsil Jagadhri, 
District Yamuna 
Nagar

SEIAA EC Obtained vide 
EC Identification 

No. - 
EC22B000HR16443

6 File No. - 
SEIAA/HR/MIN/19/0

9 Date of Issue  
29/01/2022 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100422YAM
CTE20594750 

Dated:07/02/20
22

CTO Obtained for the 
period from 21/02/2022 

to 30/09/2022 dated 
21/02/2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2088
0550 Dated:21/02/2022

Non 
Operational

DMG/HY/Cont/ 
Jairampur Jagir 
Block/ YNR B 6/ 

2015/10074 dated 
30.11.2015.

33.58 
Hectare

Boulder, 
gravel and
sand (minor 
mineral)
1520000 TPA

1520000 
TPA

River Bed Mining 
Stopped by 
NGT
orders dt. 
31.05.2022 
(to
revise the EC)

12 P.S. Buildtech, 
Village Jaidhari, 
Block YNR B 33, 
Tehsil 
Chhachhrauli, 
District Yamuna 
Nagar 

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/74
1 dt. 15.09.2016.

2. EC Extension 
obtained vide no. 
SEIAA/HR/2022/16
67- dt. 09.11.2022

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3386051 

Dated:14/12/20
16

CTO Obtained for the 
period from 25/11/2022 

to 30/09/2023 dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2997
1761 Dated:28/11/2022

Operational DMG/HY/Cont/ 
Kanalsi Block/ YNR 
B 5/ 2015/10072 
dated 30.11.2015.

48.60 
Hectare

Boulder Gravel 
and

Sand, 
3034 Metric 
Tonnes/day

910000 TPA 
@ 121 

Trips/day 
(25 

Ton/Trip) 

Agriculture 
Land

---

13 Karaj Singh Son of 
Major Singh, 
Village Malikpur 
Khadar, Block YNR 
B 28, Tehsil 
Chhachhrauli 
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/88
8 dt. 13.10.2016 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE3763430 

Dated:30/03/20
17

CTO obtained for the 
period  from 15/05/2023 

to 30/09/2024 dt. 
15.05.2023 vide no. 
HSPCB/Consent/ : 

313100423YAMCTO3687
2002 Dated:15/05/2023

Operational DMG/HY/Cont/ 
Malikpur Khadar 
Block/ YNR B 28/ 
2015/8069 dated 

14.09.2015.

23.20 
Hectare

Grewal, 
Boulder, Sand

Mining,
800 Metric 
Tonnes/Day

400000 TPA 
@ 53 

Trips/day 
(25 

Ton/Trip) 

Agriculture 
Land

---

14 Paramjeet Singh 
Son of Hardeep 
Singh, Village Pipli 
Majra, Block YNR 
B 29 30 and 31, 
Tehsil 
Chhachhrauli 
District Yamuna 
Nagar

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/88
3 dt. 13.10.2016.

2. EC Extension 
obtained vide No. 
SEIAA/HR/2022/20
19 dt. 17.11.2022.

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100417YAM
CTE3763379 

Dated:30/03/20
17

CTO obtained for the 
period from 13/10/2022 

to 30/09/2023  dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2700
7561 Dated:28/11/2022

Operational DMG/HY/Cont/ 
Pipli Majra Block/ 
YNR B 29, 30 & 
31/ 2015/8071 

dated 14.09.2015.

18.20 
Hectare

Grewal, 
Boulder, Sand

Mining,
825 Metric 
Tonnes/Day

370000 TPA 
@ 50 

Trips/day 
(25 

Ton/Trip) 

Agriculture 
Land

---
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16 Northern Royalty
Company, Village
Devdhar, Block B
24 YNR, Tehsil
Chhachhrauli, 
Yamuna Nagar

SEIAA 1. EC Obtained vide 
No. 
SEIAA/HR/2016/49
0 dt. 27.06.2016.

2. EC re-newed vide 
no. 
SEIAA/(141)/HR/20
22/1079 dt. 
21.06.2022 

CTE obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3196245 

Dated:06/07/20
16 

1. CTO Obtained  for the 
period  from   
01/10/2022 to 
30/09/2023 dt. 
09.08.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO2472
1653 Dated:09/08/2022.

2. Renewal of CTO has 
already been Obtained 
from   01/10/2023 to 
30/09/2024 dt. 
16.08.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO3777
8059 Dated:16/08/2023

Operational DMG/HY/Cont/Dev
dhar Block/ YNR B 

24/2015/3933 
dated 16.06.2015.

31.87 
Hectare

 Boulder 
Gravel and
Sand,
1700 Metric 
Tonnes/day

510000 TPA 
@ 77 

Trips/day 
(25 MT) 

Agriculture 
Land

--

15 Kawaljeet Singh 
Batra, 
Village Galauri, 
Sadhaura, Block 
39, District 
Yamuna Nagar

SEIAA  EC Obtained vide 
No. 

SEIAA/HR/2016/37
8 dt. 25.05.2017 

CTE obtained 
vide no. 

HEPC/2017/303 
dated 

12.02.2017

CTO obtained for the 
period  from  
08/09/2023 to 
30/09/2024 dated 
08.09.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO4323
5473 Dated:08/09/2023

Non 
Operational

DMG/HY/Cont/Gala
uri Block/ YNR B 
39/ 2016/5416 

dated 20.10.2016.

24.0 
Hectare

Sand Gravel,
1466 Metric 
Tonnes/day

440000 TPA 
@ 60 

Trips/day 
(25 

Ton/Trip) 

Agriculture 
Land

--

17 Delhi Royalty 
Company, Village 
Kohliwala, Block 
YNR B-21&22, 
Tehsil 
Chhachrauli,  
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/48
0 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3196623 

Dated:06/07/20
16 

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 dt. 
26.07.2021 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1303
1264 Dated:26/07/2021

Non 
Operational

DMG/HY/Cont/ 
Kohliwala Block/ 

YNR B 21 & 
22/2015/3931 

dated 19.06.2015.

13.59 
Hectare

 Boulder 
Gravel and
Sand,
833 Metric 
Tonnes/day

250000 TPA 
@ 33 

Trips/day 
(25 MT) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
10.12.2021 
due to non-
payment of 
dues and non-
payment of 
Environment 
Compensation 
order by NGT

18 Ganga Yamuna 
Mining Co, Village 
Bhood Kalan, 
Block YNR B 19, 
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/27
1 dt. 12.04.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

2811916YAMCTE
3081103 

Dated:09/06/20
16

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:26/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTO1246
1401 Dated:26/07/2021

Non 
Operational

DMG/HY/Cont/B. 
Kalan Block/ YNR 
B 19/2015/3927 

dated 19.06.2015.

12.62 
Hectare

Boulder, 
Gravel and
Sand, 
864 Metric 
Tonnes/day

259000 TPA 
@ 35 

Trips/day 
(25 MT/Trip) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
14.07.2022 
due to non-
payment of 
dues.
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19 Ganga Yamuna 
Mining Company,  
Village Bhood 
Majra, YNR/B-20, 
Tehsil 
Chhachrauli,  
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/48
5 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3196627 

Dated:01/08/20
16

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:26/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTO1246
1403 Dated:26/07/2021 

Non 
Operational

DMG/HY/Cont/B. 
Majra Block/ YNR 
B 20/2015/3929 

dated 19.06.2015.

9.95 
Hectare

Boulder Gravel 
and
Sand, 667 
Metric 
Tonnes/day

200000 TPA 
@ 27 

Trips/day 
(25 MT) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
14.07.2022 
due to non-
payment of 
dues.

20 M/s Saharanpur
Mines 
Management 
Services Pvt. Ltd.,
Village 
Mandewala, Tehsil
Chhachhrauli, 
Mandewala Block/
YNR B-38 District
Yamuna Nagar,
Haryana.

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/50
0 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/2017/54
66 dt. 

11.08.2017

CTO Obtained for the 
period from 23/10/2021 -
to 30/09/2022 vide no. 

HSPCB/Consent/ : 
313100421YAMCTO1659
6404 Dated:23/10/2021

Non 
Operational

DMG/HY/Cont/Man
dewala  Block/ 

YNR B 38/ 
2015/3937 dated 

19.06.2015.

15.0 
Hectare

Boulder, 
Gravel,
Sand, 
827 Metric 
Tonnes/day

240000 TPA 
@ 40 

Trips/day 
(25 MT) 

Agriculture 
Land

Mining 
Stopped by 
NGT
orders dt. 
06.05.2022

21 Saharanpur Mines
Management 
Services Private
Limited, 
 Jaidhar Block
YNR B34 Village
Jaidhar, Tehsil
Chhachrauli, 
District 
Yamunanagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2018/10
68 dt. 20.08.2018

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100421YAM
CTE16113178 

Dated:25/10/20
21

CTO Obtained for the 
period from 30/10/2021 - 

30/09/2022 dated 
30/10/2021 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1734
9612 Dated:30/10/2021 

Non 
Operational

DMG/HY/Cont/ 
Jaidhar Block/ YNR 
B 34/ 2015/7086 

dated 20.07.2015.

25.60 
Hectare

Boulder, 
Gravel,
Sand, 
1525 Metric 
Tonnes/day

460000 TPA 
@ 61 

Trips/day 
(25 

Ton/Trip) 

Agriculture 
Land

Mining 
Stopped by 
NGT
orders dt. 
06.05.2022

22 Astin Excavation 
and Mining Pvt 
Ltd, Village 
Gorabani, Distt 
Yamuna Nagar

MOEF EC Obtained vide 
No. J-

11015/55/2014-IA-
II(M) dt. 

21.12.2015 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

2811916YAMCTE
2729943 

Dated:09/02/20
16

CTO Obtained for the 
period from  01/10/2022 

to 30/09/2023 dated 
03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2558
6207 Dated:03/08/2022

Non 
Operational

DMG/HY/Cont/ 
Auction/ YNR-2/ 
2013/8297 dated 

05.10.2015.

495.50 
Hectare

Sand Mineral,
20000 Metric 
Tonnes/day

12 Million 
TPA (ROM)

River Bed 1. Mining 
License 
expired on dt. 
03.01.2023.

2. The said 
block is re-
auctioned in 
03 block by 
the Mining 
Deptt. to 
another firm. 
The 03 block 
are as Ranjit 
Pur, Nagli & 
Leda Khadar.
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23 Jogender Singh, 
Village Gumthala, 
North Block, 
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/50
5 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

320218616YAM
CTE3286619 

Dated:15/09/20
16

CTO Obtained for the 
period from 01/10/2018 

to 30/09/2023 dt. 
14.09.2018 vide no. 

HSPCB/Consent/320861
8YAMCTO5297147 dt. 

14.09.2018

Non 
Operational

DMG/HY/Cont/Gu
mthala N Block/ 

YNR B 16/ 
2015/3925 dated 

19.06.2015.

44.62 
Hectare

Grewal, 
Bulder, Sand 
Minig,
800 Metric 
Tonnes/day

2100000 
TPA @ 280 
Trips/day 
(25 MT) 

River Bed Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
24.04.2022 
due to non-
payment of 
dues.

2. The said 
block is re-
auctioned by 
the Mining 
Deptt. to 
another firm.

24 Development 
Strategies India
Pvt. Ltd., Village
Pobari, Tehsil
Radaur, Pobari
Block/ YNR B-11
District Yamuna
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/49
5 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3197100 

Dated:06/07/20
16

CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:29/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTO1246
1407 Dated:29/07/2021 

Non 
Operational

DMG/HY/Cont/ 
Pobari South 

Block/ YNR B 11/ 
2015/3924 dated 

19.06.2015.

23.05 
Hectare

Sand Gravel,
3666 Metric 
Tonnes/day

1100000 
TPA @ 147 
Trips/day 
(25 MT) 

River Bed 1. Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
26.08.2022 
due to non-
payment of 
dues and non-
payment of 
Environment 
Compensation 
order by NGT.

2. The said 
block is re-
auctioned by 
the Mining 
Deptt. to 
another firm.
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25 Mubarikpur 
Royalty Company,
Bailgarh South
Block YNR B2,
Tehsil 
Chhachhrauli, 
District Yamuna
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/47
5 dt. 27.06.2016 

CTE Obtained 
vide no. 

HSPCB/Consent/ 
: 

313100416YAM
CTE3197212 

Dated:06/07/20
16

CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:26/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTOW12
438358 

Dated:26/07/2021 

Non 
Operational

DMG/HY/Cont/B. 
Garh South Block/ 

YNR B 2/ 
2015/3913 dated 

19.06.2015.

28.0 
Hectare

Mix Material,
Boulder, 
Gravel sand, 
4333 Metric 
Tonnes/day

1300000 
TPA @ 173 
Trips/day 
(25 MT) 

River Bed 1. Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
14.07.2022 
due to non-
payment of 
dues and non-
payment of 
Environment 
Compensation 
order by NGT.

2. The said 
block is re-
auctioned by 
the Mining 
Deptt. to 
another firm.
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Sr. 
No.

Name of the Mines EC 
obtained 

SEIAA
/MOEF

EC Details Status of CTE 
issued vide no. 

and dated

Status of CTO Operational/
Non 

Operational

LOI issued from 
Mines & Geology 

Department

Total 
area of 

Mines as 
per LOI 
and EC

Product & 
Capacity

Productio
n capacity 
as per EC

Agricultur
e Land
Yes/No

Remarks

1 P.S. Buildtech, Village 
Jaidhari, Block YNR B 
33, Tehsil 
Chhachhrauli, District 
Yamuna Nagar 

SEIAA 1. EC Obtained 
vide No. 
SEIAA/HR/2016/
741 dt. 
15.09.2016.

2. EC Extension 
obtained vide 
no. 
SEIAA/HR/2022/
1667- dt. 
09.11.2022

CTE Obtained vide 
no. 

HSPCB/Consent/ : 
313100416YAMCTE

3386051 
Dated:14/12/2016

CTO Obtained for the 
period from 25/11/2022 

to 30/09/2023 dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2997
1761 Dated:28/11/2022

Operational DMG/HY/Cont/ 
Kanalsi Block/ YNR 
B 5/ 2015/10072 
dated 30.11.2015.

48.60 
Hectare

Boulder 
Gravel and

Sand, 
3034 Metric 
Tonnes/day

910000 
TPA @ 121 
Trips/day 

(25 
Ton/Trip) 

Agriculture 
Land

---

2 Karaj Singh Son of 
Major Singh, Village 
Malikpur Khadar, 
Block YNR B 28, 
Tehsil Chhachhrauli 
District Yamuna 
Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/
888 dt. 

13.10.2016 

CTE obtained vide 
no. 

HSPCB/Consent/ : 
313100417YAMCTE

3763430 
Dated:30/03/2017

CTO obtained for the 
period  from 15/05/2023 

to 30/09/2024 dt. 
15.05.2023 vide no. 
HSPCB/Consent/ : 

313100423YAMCTO3687
2002 Dated:15/05/2023

Operational DMG/HY/Cont/ 
Malikpur Khadar 
Block/ YNR B 28/ 
2015/8069 dated 

14.09.2015.

23.20 
Hectare

Grewal, 
Boulder, 

Sand
Mining,

800 Metric 
Tonnes/Day

400000 
TPA @ 53 
Trips/day 

(25 
Ton/Trip) 

Agriculture 
Land

---

3 Paramjeet Singh Son 
of Hardeep Singh, 
Village Pipli Majra, 
Block YNR B 29 30 
and 31, Tehsil 
Chhachhrauli District 
Yamuna Nagar

SEIAA 1. EC Obtained 
vide No. 
SEIAA/HR/2016/
883 dt. 
13.10.2016.

2. EC Extension 
obtained vide 
No. 
SEIAA/HR/2022/
2019 dt. 
17.11.2022.

CTE obtained vide 
no. 

HSPCB/Consent/ : 
313100417YAMCTE

3763379 
Dated:30/03/2017

CTO obtained for the 
period from 13/10/2022 

to 30/09/2023  dt. 
28.11.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2700
7561 Dated:28/11/2022

Operational DMG/HY/Cont/ 
Pipli Majra Block/ 
YNR B 29, 30 & 
31/ 2015/8071 

dated 14.09.2015.

18.20 
Hectare

Grewal, 
Boulder, 

Sand
Mining,

825 Metric 
Tonnes/Day

370000 
TPA @ 50 
Trips/day 

(25 
Ton/Trip) 

Agriculture 
Land

---

Para No. 7 (e ) Details of EC/CTE/CTO (with reference to Point d i.e. Number of  mining permits for mining in agricultural land granted in District Yamuna Nagar, Haryana
Annexure-B
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4 Northern Royalty
Company, Village
Devdhar, Block B 24
YNR, Tehsil
Chhachhrauli, 
Yamuna Nagar

SEIAA 1. EC Obtained 
vide No. 
SEIAA/HR/2016/
490 dt. 
27.06.2016.

2. EC re-newed 
vide no. 
SEIAA/(141)/HR
/2022/1079 dt. 
21.06.2022 

CTE obtained vide 
no. 

HSPCB/Consent/ : 
313100416YAMCTE

3196245 
Dated:06/07/2016 

1. CTO Obtained  for the 
period  from   
01/10/2022 to 
30/09/2023 dt. 
09.08.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO2472
1653 Dated:09/08/2022.

2. Renewal of CTO has 
already been Obtained 
from   01/10/2023 to 
30/09/2024 dt. 
16.08.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO3777
8059 Dated:16/08/2023

Operational DMG/HY/Cont/Dev
dhar Block/ YNR B 

24/2015/3933 
dated 16.06.2015.

31.87 
Hectare

 Boulder 
Gravel and
Sand,
1700 Metric 
Tonnes/day

510000 
TPA @ 77 
Trips/day 
(25 MT) 

Agriculture 
Land

--

5 Kawaljeet Singh 
Batra, 
Village Galauri, 
Sadhaura, Block 39, 
District Yamuna 
Nagar

SEIAA  EC Obtained 
vide No. 

SEIAA/HR/2016/
378 dt. 

25.05.2017 

CTE obtained vide 
no. 

HEPC/2017/303 
dated 12.02.2017

CTO obtained for the 
period  from  08/09/2023 
to 30/09/2024 dated 
08.09.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO4323
5473 Dated:08/09/2023

Non 
Operational

DMG/HY/Cont/Gal
auri Block/ YNR B 
39/ 2016/5416 

dated 20.10.2016.

24.0 
Hectare

Sand Gravel,
1466 Metric 
Tonnes/day

440000 
TPA @ 60 
Trips/day 

(25 
Ton/Trip) 

Agriculture 
Land

--

6 Delhi Royalty 
Company, Village 
Kohliwala, Block YNR 
B-21&22, Tehsil 
Chhachrauli,  District 
Yamuna Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/
480 dt. 

27.06.2016 

CTE Obtained vide 
no. 

HSPCB/Consent/ : 
313100416YAMCTE

3196623 
Dated:06/07/2016 

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 dt. 
26.07.2021 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1303
1264 Dated:26/07/2021

Non 
Operational

DMG/HY/Cont/ 
Kohliwala Block/ 

YNR B 21 & 
22/2015/3931 

dated 19.06.2015.

13.59 
Hectare

 Boulder 
Gravel and
Sand,
833 Metric 
Tonnes/day

250000 
TPA @ 33 
Trips/day 
(25 MT) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
10.12.2021 
due to non-
payment of 
dues and non-
payment of 
Environment 
Compensation 
order by NGT

7 Ganga Yamuna 
Mining Co, Village 
Bhood Kalan, Block 
YNR B 19, District 
Yamuna Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/
271 dt. 

12.04.2016 

CTE Obtained vide 
no. 

HSPCB/Consent/ : 
2811916YAMCTE30

81103 
Dated:09/06/2016

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:26/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTO1246
1401 Dated:26/07/2021

Non 
Operational

DMG/HY/Cont/B. 
Kalan Block/ YNR 
B 19/2015/3927 

dated 19.06.2015.

12.62 
Hectare

Boulder, 
Gravel and
Sand, 
864 Metric 
Tonnes/day

259000 
TPA @ 35 
Trips/day 

(25 
MT/Trip) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
14.07.2022 
due to non-
payment of 
dues.
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8 Ganga Yamuna 
Mining Company,  
Village Bhood Majra, 
YNR/B-20, Tehsil 
Chhachrauli,  District 
Yamuna Nagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/
485 dt. 

27.06.2016 

CTE Obtained vide 
no. 

HSPCB/Consent/ : 
313100416YAMCTE

3196627 
Dated:01/08/2016

 CTO Obtained for the 
period from 01/10/2021 

to 30/09/2022 
Dated:26/07/2021 vide 
no. HSPCB/Consent/ : 

313100421YAMCTO1246
1403 Dated:26/07/2021 

Non 
Operational

DMG/HY/Cont/B. 
Majra Block/ YNR 
B 20/2015/3929 

dated 19.06.2015.

9.95 
Hectare

Boulder 
Gravel and
Sand, 667 
Metric 
Tonnes/day

200000 
TPA @ 27 
Trips/day 
(25 MT) 

Agriculture 
Land

Work 
terminated by 
Mines and 
Geology Deptt 
vide order dt. 
14.07.2022 
due to non-
payment of 
dues.

9 M/s Saharanpur
Mines Management
Services Pvt. Ltd.,
Village Mandewala,
Tehsil Chhachhrauli,
Mandewala Block/
YNR B-38 District
Yamuna Nagar,
Haryana.

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2016/
500 dt. 

27.06.2016 

CTE Obtained vide 
no. 

HSPCB/2017/5466 
dt. 11.08.2017

CTO Obtained for the 
period from 23/10/2021 -
to 30/09/2022 vide no. 

HSPCB/Consent/ : 
313100421YAMCTO1659
6404 Dated:23/10/2021

Non 
Operational

DMG/HY/Cont/Man
dewala  Block/ 

YNR B 38/ 
2015/3937 dated 

19.06.2015.

15.0 
Hectare

Boulder, 
Gravel,
Sand, 
827 Metric 
Tonnes/day

240000 
TPA @ 40 
Trips/day 
(25 MT) 

Agriculture 
Land

Mining 
Stopped by 
NGT
orders dt. 
06.05.2022

10 Saharanpur Mines
Management 
Services Private
Limited, 
 Jaidhar Block
YNR B34 Village
Jaidhar, Tehsil
Chhachrauli, District
Yamunanagar

SEIAA EC Obtained vide 
No. 

SEIAA/HR/2018/
1068 dt. 

20.08.2018

CTE Obtained vide 
no. 

HSPCB/Consent/ : 
313100421YAMCTE

16113178 
Dated:25/10/2021

CTO Obtained for the 
period from 30/10/2021 - 

30/09/2022 dated 
30/10/2021 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1734
9612 Dated:30/10/2021 

Non 
Operational

DMG/HY/Cont/ 
Jaidhar Block/ YNR 
B 34/ 2015/7086 

dated 20.07.2015.

25.60 
Hectare

Boulder, 
Gravel,
Sand, 
1525 Metric 
Tonnes/day

460000 
TPA @ 61 
Trips/day 

(25 
Ton/Trip) 

Agriculture 
Land

Mining 
Stopped by 
NGT
orders dt. 
06.05.2022
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Sr. 
No.

Name of Unit Status of EC Status of CTE issued 
vide no. and dated

Status of CTO CTO issued vide letter 
no. dated

Remarks

1 Friends Stone Crushing Co, Vill 
Doiwala, PO Devdhar Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/3863 dated 
03.12.1992

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA772
4539 Dated:14/07/2020

Grant

2 Ganpati Stone Crusher, Vill 
Ballewala, Tehsil-
Chhachhrouli,Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/287 
dated 25.02.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
5180 Dated:14/07/2020

Grant

3 Garg Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1233 
dated 10.11.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 07.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA768
8741 Dated:07/07/2020

Grant

4 GAURI SHANKER STONE 
CRUSHER, Village Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/1250 
dated 11.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 02.09.2020

HSPCB/Consent/ : 
313129220YAMCTOA792
6605 Dated:02/09/2020

Grant

Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of EC/CTE/CTO
Annexure-C
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5 Geeta Samiti Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

 WPCB/92/3853 dated 
03.12.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
4089 Dated:14/07/2020

Grant

6 Haryana Grit Udyog Stone 
Crusher, Vill Ballewala, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3386 dated 
20.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
8206 Dated:21/07/2020

Grant

7 Hira Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3358 dated 
20.10.1992

Granted for 01/04/2019 - 
31/03/2026 dt. 02.02.19

HSPCB/Consent/ : 
313129219YAMCTOA613
2633 Dated:02/02/2019

Grant

8 J.B. Stone Crusher, Vill Doiwala,  
teh. chhachhrauli Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/1071 dated 
01.12.1995

 Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA774
5523 Dated:21/07/2020

Grant

9 Jai Bhole Stone crusher, Village 
Doiwala, Yamuna Nagar. 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/TAC(HQ) 
1040-44 dated 30.06.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 13.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
2116 Dated:13/07/2020

Grant
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10 Luxmi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/NOC/3420 dated 
21.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA775
4170 Dated:14/07/2020

Grant

11 Mahaluxmi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/1940 dated 
21.11.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

 HSPCB/Consent/ : 
313129220YAMCTOA775
3969 Dated:20/07/2020

Grant

12 Mallhi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/135 
dated 08.05.2002

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCTO7766
152 Dated:21/07/2020

Grant

13 Nanak Stone Crushing Co., Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/NOC/3817 dated 
01.12.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 11.09.2020

HSPCB/Consent/ : 
313129220YAMCTOA799
0105 Dated:11/09/2020

Grant

14 NEW SURYA STONE INDUSTRIES, 
Old  Name Surya Stone Crusher) 
Vill Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1937 
dated 21.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 28.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA779
3886 Dated:28/07/2020

Grant
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15 Nirmal Honey Stone Crusher, 
Village Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/772 dated 
22.02.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA775
4817 Dated:21/07/2020

Grant

16 Paras Stone Crusher, Vill 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3364 dated 
20.10.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
7472 Dated:14/07/2020

Grant

17 Rama Stone Crusher, Vill-
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/TAC(HQ) 
1064-68 dated 30.06.2008

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ : 
313129220YAMCTOA769
0245 Dated:20/08/2020

Grant

18 Saraswati Stone Crusher, Vill-
Doiwala, Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/TAC/HQ) 
2286-90 dated 27.10.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA775
4503 Dated:20/07/2020

Grant

19 SHAKUMBHARI STONE INDUSTRY
VILL. DOIWALA, P.O. DEVDHAR, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/TAX(HQ)2292-
96 dated 27.10.2008

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

 HSPCB/Consent/ : 
313129220YAMCTOA772
4346 Dated:20/07/2020

Grant
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20 Shiv Ganga Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/ 1225 
dated 10.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 05.08.2020.

HSPCB/Consent/ : 
313129220YAMCTOA785
2897 Dated:05/08/2020

Grant

21 Shree Krishna Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTO7724
821 Dated:14/07/2020

Grant

22 Shri mahaluxmi stone crusher, 
Vill Doiwala, teh. Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1337 
dated 10.11.2003

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

 HSPCB/Consent/ : 
313129220YAMCTOA323
1304 Dated:21/07/2020

Grant

23 Sofat Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/1068 dated 
01.12.1995

 Granted for 01/10/2020 - 
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ : 
313129220YAMCTOA787
9277 Dated:20/08/2020

Grant

24 Universal Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3638 dated 
13.11.1992

Granted for 01/10/2020 - 
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ : 
313129220YAMCTO7766
312 Dated:21/07/2020

Grant
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25 Vishkarma Stone Crusher, Vill 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/150 
dated 08.05.2002

 Granted for 01/10/2020 - 
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
8355 Dated:14/07/2020

Grant

26 Shiv Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3686 dated 
13.11.1992

 Granted for 01/10/2020 - 
31/03/2025 dt. 24.07.2020

HSPCB/Consent/ : 
313129220YAMCTO7761
860 Dated:24/07/2020

Grant

27 Maa Durga Stone Crusher, ( Old 
Name Durga Stone Crusher) 
Ballewala, Teh. Chhachhrauli, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2008/TAC (HQ) 
2384-88 dated 10.11.2008

Granted for 01/10/2020 - 
31/03/2025 dt. 20.06.2020

HSPCB/Consent/ : 
313129220YAMCTOA774
7027 Dated:20/07/2020

Grant

28 Ganga Gram Udyog Sansthan, Vill 
Doiwala, P.O. DEVDHAR, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/4322 dated 
23.02.1993

Granted for 01/10/2020 - 
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA774
4846 Dated:20/07/2020

Grant

29 Goel Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/3659 dated 
13.11.1992

 Granted for 01/10/2020 - 
31/03/2024 dt. 16.12.2020

HSPCB/Consent/ : 
313129220YAMCTOA834
5898 Dated:16/12/2020

Grant
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30 Punjab Stone Crusher, Vill 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/294 dated 
25.02.2003

 Granted for 01/10/2020 - 
31/03/2025 dt. 13.07.2020

HSPCB/Consent/ : 
313129220YAMCTOA771
4903 Dated:13/07/2020

Grant

31 R.K. Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

Granted for 01/04/2022 - 
31/03/2027 dt. 28.02.2022

HSPCB/Consent/ : 
313129222YAMCTOA205
13071 
Dated:28/02/2022

Grant

32 Hemkunt Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/3052 dated 
10.10.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA319
89908 
Dated:24/01/2023

Grant

33 Kamboj Stone Crusher, Vill 
Doiwala,  Teh. Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2602 dated 
01.09.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
65332 
Dated:09/01/2023

Grant

34 Shalimar Stone industries, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/96/2249 dated 
30.08.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA322
35168 
Dated:25/01/2023

Grant
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35 Brahmanand Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/3557 dated 
06.11.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA315
71391 
Dated:11/01/2023

Grant

36 Ambala Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/625 dated 
10.12.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 17.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA325
25313 
Dated:17/02/2023

Grant

37 Kunti Stone Crusher, Vill Doiwala, 
TEHSIL CHHACHHRAULI, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/883 
dated 24.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA318
54590 
Dated:18/01/2023

Grant

38 Mahabali Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/ 2370-
72 dated 15.01.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA315
72497 
Dated:13/01/2023

Grant

39 Sagar Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/812 
dated 06.11.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 23.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA317
90943 
Dated:23/01/2023

Grant
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40 Shiv Shakti Stone Crusher, 
Village Doiwala, P.O. Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/96/2342 dated 
06.09.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA317
60339 
Dated:03/02/2023

Grant

41 Shivalik Stone Crusher, Village 
Doiwala, Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/289 
dated 21.07.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
65802 
Dated:10/01/2023

Grant

42 SHREE RADHEY KRISHNA STONE 
CRUSHER, Vill Doiwala, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Noc/2003/2992 
dated 07.02.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA319
89178 
Dated:11/01/2023

Grant

43 Shree Ganesh Stone Crusher, 
Village Ballewala, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/3091 
dated 20.02.2003

Granted for 01/04/2023 - 
31/03/2024  dt. 10.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
96807 
Dated:10/01/2023

Grant

44 Diamond Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/2378 
dated 15.01.2023

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023

 HSPCB/Consent/ : 
313129223YAMCTO3233
7715 Dated:27/01/2023

Grant
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45 Jai Ambay Stone Crusher, Village 
Doiwala, Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2004/323 
dated 08.06.2004

 Granted for 01/04/2023 - 
31/03/2024 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA321

58156 
Dated:01/02/2023

Grant

46 Kashmir Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/TAC/2007 
dated 130-32 dated 
23.02.2007

 Granted for 11/05/2019 - 
31/03/2024 dt. 17.07.19

HSPCB/Consent/ : 
313129219YAMCTOA676
1170 Dated:17/07/2019

Grant

47 Tirupati Stone Crusher, Vill 
Doiwala, P.O. Devdhar Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/4926 dated 
17.12.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

 HSPCB/Consent/ : 
313129523YAMCTOA323
37234 
Dated:24/01/2023

Grant

48 New Renuka Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2002/870 
dated 30.03.2002

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA319
91747 
Dated:02/02/2023

Grant

49 Roop Kamal Stone Industries, Vill 
Doiwala, P.O. Devdhar, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/93/5956 dated 
06.08.1993

Granted for 01/04/2023 - 
31/03/2024 dt. 29.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA324
14459 
Dated:29/01/2023

Grant
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50 Punjab Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2097 dated 
12.08.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
97678 
Dated:10/01/2023

Grant

51 Diamond Crushing Plant, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/256 dated 
22.01.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023

HSPCB/Consent/ : 
313129223YAMCTO3233
7506 Dated:27/01/2023

Grant

52 Pooja Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/96/2582 dated 
17.09.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA319
86513 
Dated:24/01/2023

Grant

53 Bhawani Enterprises (Old Name 
Goel Spintex Pvt. Limited Unit - 
II), Village Devdhar, Tehsil 
Chhachhrauli,Yamuna Nagar.  

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1434 
dated 04.03.2004

Granted for  01/04/2023 - 
31/03/2024 dt. 03.02.2023

 HSPCB/Consent/ : 
313129223YAMCTOA250
55193 
Dated:03/02/2023

Grant

54 S.S. Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/3182 dated 
11.10.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA321
86596 
Dated:01/02/2023

Grant
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55 Mahadev Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/970 
dated 08.12.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
59385 
Dated:09/01/2023

Grant

56 Walia Stone Crushing Co., VPO 
Devdhar, Sub Tehsil Pratap 
Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPC/C-I/92/32 dated 
03.01.1992

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA212
22433 
Dated:18/01/2023,

Grant

57 Kurukshetra Stone Crusher, 
Doiwala, Tehsil Chhachrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/1436 dated 
30.05.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA226
09567 
Dated:02/02/2023

Grant

58 Panchkula Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/Noc/3376 dated 
26.10.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 03.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA340
56329 
Dated:03/03/2023

Grant

59 Jai Krishna Stone Crusher, 
Village Devdhar, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/805 
dated 06.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 17.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA315
72629 
Dated:17/01/2023

Grant
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60 Batra Stone Industries, Village 
Doiwala, Tehsil Chhachhrauli,  
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/4150 
dated 20.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 27.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA319
40907 
Dated:27/01/2023

Grant

61 Gayatri Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/96/2364 dated 
10.09.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA327
07494 
Dated:24/01/2023

Grant

62 Him Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/96/5021 dated 
24.12.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023,

HSPCB/Consent/ : 
313129223YAMCTOA313
61323 
Dated:18/01/2023

Grant

63 Bala Sundri Stone Crusher, 
Village Ballewala, Tehsil 
Chhachrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/3063 dated 
10.10.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA315
71538 
Dated:18/01/2023

Grant

64 Gaurav Stone Crusher, Village 
Ballewala,   Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/931 
dated 08.12.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
95760 
Dated:18/01/2023

Grant
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65 Kamal Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/105 
dated 12.05.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA973
8444 Dated:02/02/2023

Grant

66 Godaveri Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/165 dated 
06.06.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
59195 
Dated:09/01/2023

Grant

67 Jai Ganesh Stone Crusher, Village 
Ballewala,  Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/434 dated 
06.02.1997

 Granted for  01/04/2023 - 
31/03/2024 dt. 27.01.2023

HSPCB/Consent/ : 
313129223YAMCTO1261
2971 Dated:27/01/2023

Grant

68 Shyam Stone Crushing Co., 
Village Doiwala, Tehsil 
Chhachrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/6052 dated 
13.08.1993

Granted for 01/04/2023 - 
31/03/2024 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA321
51510 
Dated:25/01/2023

Grant

69 Balram Stone Crushing Co, 
Village Ballewala,  Tehsil 
Chhachrauli, District Yamuna 
Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2004/1535 
dated 19.03.2004

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
94525 
Dated:13/01/2023

Grant
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70 Ambay Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1237 
dated 10.11.2003

 Granted  for 01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA316
36670 
Dated:18/01/2023

Grant

71 Shri Ram Stone Crusher, Village 
Doiwala,   Tehsil Chhachhrauli, 
District Yamuna Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/259 dated 
22.01.1996

Granted for 01/04/2023 - 
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA314
51318 
Dated:13/01/2023

Grant

72 Bhagwati StoneCrusher, Village 
Doiwala,   Tehsil Chhachhrauli, 
District Yamuna Nagar.

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2003/414 dated 
27.08.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA119
14281 
Dated:02/02/2023

Grant

73 Balaji Stone Crusher, Doiwala , 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/736 
dated 24.10.2003

 Granted for 01/04/2023 - 
31/03/2024 dt. 10.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
97382 
Dated:10/01/2023

Grant

74 D.K. Stone Crusher, Doiwala, 
Tehsil Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/4195 
dated 31.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 23.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA318
55155 
Dated:23/01/2023

Grant
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75 Mohindra Stone Crusher, 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/528 dated 
15.02.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA312
64728 
Dated:13/01/2023

Grant

76 Haryana Stone Mills Pvt Ltd, 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPC/NOC/1501 dated 
12.06.1996

 Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA766
3675 Dated:18/01/2023

Grant

77 Hum Stone Crusher,  Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/772 
dated 31.10.2003

 Granted for 01/04/2023 - 
31/03/2024 dt. 18.01.2023,

HSPCB/Consent/ : 
313129223YAMCTOA313
95673 
Dated:18/01/2023

Grant

78 Jai Mata Stone Crusher, Doiwala , 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/966 
dated 08.12.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
59511 
Dated:09/01/2023

Grant

79 Dhillo Stone Industries,  Village 
Mandewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/261 dated 
22.01.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA315
18431 
Dated:18/01/2023

Grant
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80 SNEH STONE CRUSHER, Doiwala, 
Tehsil Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/1199 dated 
15.12.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 15.01.2023

HSPCB/Consent/ : 
313129223YAMCTO3129
3981 Dated:15/01/2023

Grant

81 Jai Mata Di Stone Crusher(JK), 
Village Doiwala, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/3049 dated 
10.10.1996

Granted for 02/09/2021 - 
31/03/2026 dt. 02.09.2021

HSPCB/Consent/ : 
313129221YAMCTOA147
51703 
Dated:02/09/2021

Grant

82 Batar Stone Industry, Village 
Doiwala, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/4154 
dated 20.03.2003

Granted for 13/06/2023 - 
31/03/2024 dt. 13.06.2023

HSPCB/Consent/ : 
313129223YAMCTOA361
87309 
Dated:13/06/2023

Grant

83 Vaishno Stone Crusher, Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/
3000 dated 07.02.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 09.01.2023  

HSPCB/Consent/ : 
313129223YAMCTOA313
94649 
Dated:09/01/2023

Grant

84 Krishna Stone Crushing Co.,  
Village Devdhar, Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/4931 dated 
01.06.1993

 Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA322
35921 
Dated:24/01/2023

Grant
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85 KAVERI STONECRUSHER
 VILLAGE DEVDHAR, TEHSIL 
CHHACHHRAULI, Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/1267 dated 
07.02.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA321
57461 
Dated:02/02/2023

Grant

86 New Markanda Stone Crusher, 
Village Ballewala, PO Devdhar, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/1343 dated 
27.12.1995

Granted for  01/04/2023 - 
31/03/2024 dt. 15.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA337
21711 
Dated:15/03/2023

Grant

87 Shivalik StoneCrusher, Village 
Chuharpur Kalan, Tehsil 
Chhachhrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/781 dated 
12.06.1998

Granted for 01/04/2023 - 
31/03/2024  dt. 15.01.2023

HSPCB/Consent/ : 
313129223YAMCTO3129
3981 Dated:15/01/2023

Grant

88 Aggarwal Stone Crusher, Village 
Doiwala, Tehsil  KHIZRZBAD, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/871 
dated 24.11.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTO3198
5423 Dated:24/01/2023

Grant

89 Mehta Stone Crusher, Village 
Doiwala, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/4159 
dated 20.03.2003

Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA322
29315 
Dated:03/02/2023

Grant

224

522



90 Patiala Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/761 
dated 31.10.2003

Granted for  01/04/2023 - 
31/03/2024 dt. 06.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA325
82446 
Dated:06/03/2023

Grant

91 Neelkanth Stone Crushing Co. 
(Old name Surindra Stone 
Crusher Industries), Village 
Doiwala, Tehsil Chhachrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPCB/NOC/96/2666 
dated 24.09.1996

Granted for  01/04/2023 - 
31/03/2024 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA314
51203 
Dated:18/01/2023

Grant

92 Jai Ganpati Stone Crusher, Village 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2004/1575 
dated 22.03.2004

Granted for  01/04/2023 - 
31/03/2028 dt. 17.03.2023

HSPCB/Consent/ : 
313129223YAMCTO3427
3763 Dated:17/03/2023

Grant

93 Bhoomi Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/1365 
dated 26.02.2004

Granted for  01/04/2023 - 
31/03/2024 dt. 11.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
94871 
Dated:11/01/2023

Grant

94 Parkash Stone Crusher, Village 
Ballewala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/91/1058 dated 
04.01.1994

Granted for  01/04/2023 - 
31/03/2024 dt. 03.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA338
01997 
Dated:03/03/2023

Grant

225

523



95 Chandermani Stone Crusher, Vill 
Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

Granted for 09/04/2023 - 
31/03/2028 dt. 09.04.2023

HSPCB/Consent/ : 
313129223YAMCTOA350
68713 
Dated:09/04/2023

Grant

96 Ravi Stone Crusher, Vill Doiwala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2004/1501 
dated 19.03.2004

Granted for 01/04/2023 - 
31/03/2024 dt. 16.01.2023,

HSPCB/Consent/ : 
313129223YAMCTOA318
54215 
Dated:16/01/2023

Grant

97 Vasundhara Stone Crusher, 
Village Doiwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HWPC/NOC/3452 dated 
19.10.1996

 Granted for 01/04/2023 - 
31/03/2024 dt. 03.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA322
35836 
Dated:03/02/2023

Grant

98 Mohit Stone Crusher, Village 
Doiwala, P.O., Devdhar, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2003/4033 
dated 24.02.1993

Granted for 23/08/2022 - 
31/03/2027 dt. 23.08.2022 

HSPCB/Consent/ : 
313129222YAMCTOA267
65903 
Dated:23/08/2022

Grant

99 Saraswati Stone Crusher, Village 
Ranipur, Teshil Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129217YAMCTE368688
9 Dated:10/01/2017 

Granted for  01/04/2023 - 
31/03/2033 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA321
52282 
Dated:01/02/2023

Grant
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100 Bharat Construction Company 
(Stone Crusher),  Village 
Nathanpur, Tehsil Chhachhrauli, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129217YAMCTE387072
3 Dated:31/03/2017

Granted for 01/04/2019 - 
31/03/2029 dt. 05.05.19

HSPCB/Consent/ : 
313129219YAMCTOA648
3240 Dated:05/05/2019

Grant

101 Ganpati Stone Crusher, Village- 
Ranipur, Tehsil- Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/1367 dated 
03.08.2017

Granted for 01/04/2020 - 
31/03/2025 dt. 07.02.2020

HSPCB/Consent/ : 
313129220YAMCTOA709
2076 Dated:07/02/2020

Grant

102 Salsar Stone Crusher,
 Village Rulaheri, Tehsildar 
Bilaspur, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129216YAMCTE349307
0 Dated:30/12/2016

Granted for 01/04/2023 - 
31/03/2028 dt. 27.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA321
54371 
Dated:27/01/2023

Grant

103 Mansa Devi Stone Crusher, 
Village Rulaheri, Teshsil Bilaspur, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE349278
9 Dated:06/01/2017

Granted for 01/04/2022 - 
31/03/2027 dt. 21.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA192
18606 
Dated:21/01/2022

Grant

104 KDS Excavation and Mining Pvt 
Ltd, Village Milkra,Tehsil Bilaspur, 
District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/1535 dated 
05.09.2017

Granted for 28/10/2017 - 
31/03/2027 dt. 30.10.17

HSPCB/Consent/ : 
313129217YAMCTOA457
7153 Dated:30/10/2017

Grant
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105 Krishna Stone Crusher and 
Screening Plant, Village Nagli-32, 
Tehsil Khizrabad, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/1494 dated 
25.08.2017

Granted for 01/04/2021 - 
31/03/2026 dt. 06.01.2021

 HSPCB/Consent/ : 
313129221YAMCTOA861
9183 Dated:11/02/2021

Grant

106 Anant Stone Crusher Unit 3, 
Village- Bailgarh, Tehsil- 
Khizrabad, District Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/1798 dated 
20.09.2017

Granted for 01/04/2020 - 
31/03/2025 dt. 11.02.2020

HSPCB/Consent/ : 
313129220YAMCTOA721
9287 Dated:11/02/2020

Grant

107 Vikas Pruthi and Co, Village 
Bailgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE460499
5 Dated:30/10/2017

Granted for 01/04/2022 - 
31/03/2025 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA191
51056 
Dated:20/01/2022,

Grant

108 Shiv Shakti Stone Crusher, 
Village Majri Tapu, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE457306
0 Dated:30/10/2017

Granted for 01/04/2019 - 
31/03/2024 dt. 04.02.19

HSPCB/Consent/ : 
313129219YAMCTO6178
378 Dated:04/02/2019

Grant

109 Madhav Enterprises, Village Majri 
Tapu, Tehsil Jagadhri, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
318505017YAMCTE466498
3 Dated:09/11/2017

Granted for 01/04/2022 - 
31/03/2024 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCTOA226
64968 
Dated:29/04/2022

Grant
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110 Polla Screening and Stone 
Crusher Plant, Village Nagli 32, 
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE475454
4 Dated:13/12/2017

Granted for 08/02/2021 - 
31/03/2025 dt. 08.02.21

HSPCB/Consent/ : 
313129221YAMCTOA941
6031 Dated:08/02/2021

Grant

111 Vaishnavi Stone Crusher and 
Screening Plant (Stone Crusher) 
(Old name Chaudhary Stone 
Crusher,  Village Nagli 32, Tehsil 
Bilaspur  Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE470013
8 Dated:20/11/2017

Granted for 01/04/2022 - 
31/03/2025 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCTOA225
54715 
Dated:29/04/2022

Grant

112 Mantra Devi Stone Crusher and 
Screening Plant, Village Rulaheri, 
Tehsildar Bilaspur, District 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE469897
8 Dated:21/11/2017

Granted for 01/02/2022 - 
31/03/2024 dt. 01.02.2022

HSPCB/Consent/ : 
313129222YAMCTOA194
32828 
Dated:01/02/2022

Grant

113 Green India Minerals Stone 
Crusher, Village- Nathanpur, 
Tehsil- Khizrabad, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/YMN/1370 dated 
03.08.2017

Granted for 01/04/2023 - 
31/03/2028 dt. 18.01.2023

 HSPCB/Consent/ : 
313129223YAMCTOA316
06411 
Dated:18/01/2023

Grant

114 Adhishtha Stone Crusher, Village 
Majri Tapu, Tehsil Jagadhri, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE466328
9 Dated:09/11/2017

Granted for 01/04/2022 - 
31/03/2026 dt. 21.03.2022

HSPCB/Consent/ : 
313129222YAMCTOA206
22171 
Dated:21/03/2022

Grant
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115 Shree Baba Balaknath Stone 
Crusher, Village Nathanpur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE482308
6 Dated:17/01/2018

Granted for 01/04/2022 - 
31/03/2027 dt. 25.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA192
78896 
Dated:25/01/2022

Grant

116 Balaji Stone Crusher, Village 
Rulaheri, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE475314
7 Dated:15/12/2017

Granted for 01/04/2022 - 
31/03/2025 dt. 29.04.2022

HSPCB/Consent/ : 
313129222YAMCTOA224
22538 
Dated:29/04/2022

Grant

117 Shiv Surya Stone Crusher and 
Screening Plant, Village 
Shergarh, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE476451
0 Dated:09/12/2017

Granted for 01/04/2022 - 
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCTO1885
1412 Dated:20/01/2022

Grant

118 Yamuna Stone Crusher, 
Village Majri Tapu, Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129217YAMCTE470181
2 Dated:09/12/2017

Granted for 01/04/2022 - 
31/03/2027 dt. 24.03.2022

HSPCB/Consent/ : 
313129222YAMCTOA214
09131 
Dated:24/03/2022

Grant

119 Haryana Stone Crusher, 
Village Majri Tapu, Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE480581
4 Dated:20/03/2018

Granted for 01/04/2022 - 
31/03/2027 dt. 01.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA184
16434 
Dated:01/01/2022

Grant
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120 Hazara Builder Group Stone 
Crusher, Village Belgarh, 
Khizrabad, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE501055
9 Dated:02/02/2018

Granted for 01/04/2022 - 
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA191
00970 
Dated:20/01/2022

Grant

121 Rajiv Gupta and Company Stone 
Crusher,  Village Kanalsi Tehsil 
Jagadhri Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE499256
4 Dated:30/01/2018

Granted for 01/04/2022 - 
31/03/2025 dt. 13.04.2022

HSPCB/2022/21681316G
RTCTO00 
Dated:13/04/2022

Grant

122 Jai Shree Ram Stone Crusher, 
Village Kanalsi, Tehsil Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE514489
5 Dated:09/03/2018

Granted for 06/04/2023 - 
31/03/2025 dt. 06.04.2023

HSPCB/Consent/ : 
313129223YAMCTO1979
3907 Dated:06/04/2023

Grant

123 Him Putri Stone Crusher, Village 
Majri Tappu, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
318505018YAMCTE494014
2 Dated:12/02/2018

Granted for 01/04/2022 - 
31/03/2027 dt. 10.02.2022

HSPCB/Consent/ : 
313129222YAMCTOA195
15285 
Dated:10/02/2022,

Grant

124 Neelkanthstonecrusher and 
Screening Plant, Village Majri 
Tapu, Tehsil Jagadhri, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE505992
1 Dated:22/02/2018

Granted for 01/04/2023 - 
31/03/2028 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCTO3343
7190 Dated:18/02/2023,

Grant
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125 Shiva Stone Crusher and 
Screening Plant (Stone Crusher), 
Village Kanalsi, Tehsil Jagadhri, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
318505018YAMCTE510793
4 Dated:22/02/2018

Granted for 01/04/2022 - 
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA193
42059 
Dated:28/01/2022

Grant

126 Bharat Mata Stone and Screening 
Plant,  Village Ranipur, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE521861
3 Dated:30/03/2018

Granted for 01/04/2020-
31/03/2024 dt. 13.02.2020

HSPCB/2020/7201329GR
TCTO02 
Dated:13/02/2020

Grant

127 Ambey Enterprises,  Village Majri 
Tapu,  Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE514409
1 Dated:21/05/2018

Granted for 01/04/2023 - 
31/03/2028 dt. 15.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA334
37525 
Dated:15/03/2023

Grant

128 Himgiri Enterprises, Village 
Kanalsi, Jagadhri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE521701
3 Dated:10/04/2018

Granted for  01/04/2023 - 
31/03/2028 dt. 25.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA313
28875 
Dated:25/01/2023

Grant

129 Hindustan Stone Aura, Ranipur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE519422
7 Dated:30/03/2018

Granted for 1/04/2021 - 
31/03/2024 dt. 11.02.2021 

HSPCB/2021/8477361GR
TCTO00 
Dated:11/02/2021

Grant
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130 Jai Maa Vaishno 
Enterprises(Stone Crusher),  
Village Belgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE533880
9 Dated:31/05/2018

Granted for  01/04/2023 - 
31/03/2028 dt. 18.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA317
90805 
Dated:18/01/2023

Grant

131 SARWARA STONE CRUSHER
VILLAGE BELHARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE621993
2 Dated:18/01/2019

Granted for  01/04/2023 - 
31/03/2024 dt. 02.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA334
73672 
Dated:02/03/2023

Grant

132 Bala Ji Gurbani Stone Crusher, 
Village Belgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE512541
8 Dated:20/03/2018

Granted for 10/04/2019 - 
31/03/2024 dt. 13.04.19

HSPCB/Consent/ : 
313129219YAMCTOA649
0083 Dated:13/04/2019

Grant

133 SAT GURUDEV STONE CRUSHER, 
Village- Majri Tapu, Tehsil- 
Jagadhri,Distt - Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE624600
7 Dated:22/02/2019

Granted for  01/04/2023 - 
31/03/2026 dt. 07.02.2023

HSPCB/Consent/ : 
313129223YAMCTO3205
2069 Dated:07/02/2023

Grant

134 Ashirwad Stone Crusher, Village 
Rulaheri, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE613435
3 Dated:06/02/2019

Granted for 09/05/2019 - 
31/03/2024 dt. 09.05.19

HSPCB/Consent/ : 
313129219YAMCTOA654
5138 Dated:09/05/2019

Grant
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135 VISHAVKARMA JI STONE 
CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE651804
0 Dated:25/04/2019

Granted for 17/10/2019 - 
31/03/2024 dt. 17.10.19

HSPCB/Consent/ : 
313129219YAMCTO6975
784 Dated:17/10/2019

Grant

136 Shri Balaji Hanuman Traders, 
Village Kanalsi, Tehsil Jagadhri
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE689214
1 Dated:03/09/2019

Granted for  01/04/2023 - 
31/03/2028 dt. 22.03.2023

HSPCB/Consent/ : 
313129223YAMCTOA337
82774 
Dated:22/03/2023

Grant

137 Jagdamba Stone Aggregates
Village Swabri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE696344
9 Dated:07/10/2019

Granted for 06/11/2019 - 
31/03/2024 dt. 19.11.2019

HSPCB/Consent/ : 
313129219YAMCTOA699
9434 Dated:19/11/2019

Grant

138 S S Stone Crusher,  Village Majri 
Tapu Tehsil Jagadhri Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE495345
4 Dated:19/01/2018

Granted for 01/04/2023 - 
31/03/2025 dt. 01.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA322
31878 
Dated:01/02/2023

Grant

139 KRISHNA STONE CRUSHER
VILL.BANABAHADARPUR, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE680041
3 Dated:22/08/2019

Granted for  01/04/2023 - 
31/03/2028
 dt. 24.01.2023

HSPCB/Consent/ : 
313129223YAMCTOA317
60069 
Dated:24/01/2023

Grant
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140 B.R. Stone Crusher
Village Rampur Gainda, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE664708
4 Dated:10/07/2019

Granted for 01/04/2022 - 
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ : 
313129222YAMCTOA191
04180 
Dated:28/01/2022

Grant

141 Shri Ganesh Stone Crusher,
Village Ranipur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE531396
1 Dated:01/06/2018

Granted for 14/09/2020 - 
31/03/2025 dt. 14.09.2020 

HSPCB/Consent/ : 
313129220YAMCTO7975
670 Dated:14/09/2020

Grant

142 KAMLESH STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE497247
6 Dated:30/01/2018

Granted for 13/03/2020 - 
31/03/2024 dt. 13.03.2020

HSPCB/Consent/ : 
313129220YAMCTOA741
9104 Dated:13/03/2020

Grant

143 NEELKANTH STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE742796
5 Dated:28/02/2020

Granted for 30/04/2020 - 
31/03/2025 dt. 01.05.2020

HSPCB/Consent/ : 
313129220YAMCTOA750
0767 Dated:01/05/2020

Grant

144 DEVDHAR ENTERPRISES, 
VILLAGE DEVDHAR, TEHSIL 
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE576783
5 Dated:02/12/2018

Granted for 03/06/2020 - 
31/03/2025 dt. 04.06.2020

HSPCB/Consent/ : 
313129220YAMCTO7635
648 Dated:04/06/2020

Grant
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145 SHREE SHIV SAI STONE 
CRUSHER
VILLAGE GOHRABANI, TEHSIL 
BILASPUR, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129219YAMCTE558168
1 Dated:27/03/2019

Granted for  01/04/2023 - 
31/03/2025 dt. 07.02.2023

HSPCB/Consent/ : 
313129223YAMCTO3226
5880 Dated:07/02/2023

Grant

146 Kamal Road Lines Stones and 
Screening (Stone), Village Nagli 
32, Tehsil Bilaspur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE525211
5 Dated:05/08/2020

Granted for 19/08/2020 - 
31/03/2025 dt. 20.08.2020

HSPCB/Consent/ : 
313129220YAMCTOA799
4658 Dated:20/08/2020

Grant

147 Ganga Industries (Stone Crusher)
Village Belgarh, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE778592
4 Dated:04/08/2020

Granted for 28/08/2020 - 
31/03/2030 dt. 28.08.2020

HSPCB/Consent/ : 
313129220YAMCTOA801
6905 Dated:28/08/2020

Grant

148 Rudraya Stone Crusher
Village Belgarh, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE757943
7 Dated:18/05/2020

Granted for 28/08/2020 - 
31/03/2025 dt. 28.08.2020

HSPCB/Consent/ : 
313129220YAMCTOA796
2921 Dated:28/08/2020

Grant

149 KHUSHI STONE CRUSHER
VILLAGE RAMPUR GAINDA, 
BILASPUR
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE793659
3 Dated:11/08/2020

Granted for 04/09/2020 - 
31/03/2025 dt. 04.09.2020

HSPCB/Consent/ : 
313129220YAMCTOA806
7307 Dated:04/09/2020

Grant
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150 SHRI SHASHANK SEKHAR STONE 
CRUSHER
VILLAGE MAJRI TAPU, YAMUNA 
NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE803233
2 Dated:02/09/2020

Granted for 29/09/2020 - 
31/03/2025 dt. 29.09.2020

HSPCB/Consent/ : 
313129220YAMCTO8131
743 Dated:29/09/2020

Grant

151 Surya Stone Crusher
Village Belgarh
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE806388
5 Dated:21/09/2020

Granted for 09/10/2020 - 
31/03/2025 dt. 09.10.2020

HSPCB/Consent/ : 
313129220YAMCTOA818
0616 Dated:09/10/2020

Grant

152 GUJJAR STONE CRUSHER
VILLAGE BELGARH, TEHSIL 
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE742819
7 Dated:05/03/2020

Granted for 16/10/2020 - 
31/03/2025 dt. 16.10.2020

HSPCB/Consent/ : 
313129220YAMCTOA819
8694 Dated:16/10/2020

Grant

153 Rebuttal Stone Crusher
Village Belgarh Tehsil Pratap 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129219YAMCTE659689
4 Dated:29/06/2019

Grante for 27/11/2020 - 
31/03/2025 dt. 27.11.2020

HSPCB/Consent/ : 
313129220YAMCTOA828
7204 Dated:27/11/2020

Grant

154 Shree Harmilap Minerals, Village 
Ranipur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
318505020YAMCTE843603
9 Dated:18/12/2020

Granted for 19/02/2021 - 
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ : 
313129221YAMCTOA900
4524 Dated:19/02/2021

Grant
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155 SHREE ENTERPRISES STONE 
CRUSHER AND SCREENING 
PLANT
Village-Swabdi, Tehshil-Bilaspur, 
District-Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE893031
9 Dated:05/02/2021

Granted for 19/02/2021 - 
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ : 
313129221YAMCTOA971
3894 Dated:19/02/2021

Grant

156 Shri Vinayak Minerals (Stone 
Crusher)
Village Ranipur, Tehsil- Bilaspur, 
Dist. Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE858733
4 Dated:13/01/2021

Granted for 22/03/2021 - 
31/03/2025 dt. 22.03.2021

HSPCB/Consent/ : 
313129221YAMCTOA100
26139 
Dated:22/03/2021

Grant

157 Jai Bajrang Bali Stone Crusher
Village Belgarh, YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129220YAMCTE803149
0 Dated:02/09/2020

Granted for 09/04/2021 - 
31/03/2026 dt. 09.04.2021

HSPCB/Consent/ : 
313129221YAMCTOA101
73640 
Dated:09/04/2021

Grant

158 Enginics Infra Private Limited 
(Stone Crusher)
Village Rulaheri Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE870581
5 Dated:02/02/2021

Granted for 15/04/2021 - 
31/03/2026 dt. 15.04.2021

HSPCB/Consent/ : 
313129221YAMCTOA112
08668 
Dated:15/04/2021

Grant

159 Hindustan Stone Crusher
Village Belgarh Tehsil Pratap 
Nagar
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE110192
21 Dated:01/04/2021

Granted for 16/04/2021 - 
31/03/2024 dt. 16.04.2021

HSPCB/Consent/ : 
313129221YAMCTOA114
66331 
Dated:16/04/2021

Grant

238

536



160 SHIV SHAKTI, village ghoro pipli 
tehsil jagadhri distt yamuna 
nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129221YAMCTE944158
3 Dated:19/02/2021

Granted for 10/05/2021 - 
31/03/2024 dt. 10.05.2021

HSPCB/Consent/ : 
313129221YAMCTOA113
91007 
Dated:10/05/2021

Grant

161 GOBIND STONE CRUSHER, 
Village
Belgarh, YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE936276
8 Dated:25/02/2021

Granated for 14/07/2021 - 
31/03/2029 dt. 14.07.2021

HSPCB/Consent/ : 
313129221YAMCTOA130
57322 
Dated:14/07/2021

Grant

162 Jai Luxmi Minerals (Stone 
Crusher)
Village Mahiyudeenpur Tehsil 
Bilaspur Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE119206
53 Dated:10/05/2021

Granted for 16/07/2021 - 
31/03/2026 dt. 16.07.2021

HSPCB/Consent/ : 
313129221YAMCTOA127
08619 
Dated:16/07/2021

Grant

163 Har Gobind Industries (Stone 
Crusher)
Village Nagli 32 Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE912468
9 Dated:10/02/2021

Granted for 12/08/2021 - 
31/03/2026 dt. 12.08.2021

HSPCB/Consent/ : 
313129221YAMCTOA145
29145 
Dated:12/08/2021

Grant

164 SURA BHAICHARA SCREENING 
PLANT AND STONE 
CRUSHER(STONE CRUSHER), 
Village-Ranipur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE110184
39 Dated:16/04/2021

Granted for 12/08/2021 - 
31/03/2026 dt. 12.08.2021

HSPCB/Consent/ : 
313129221YAMCTOA135
89154 
Dated:12/08/2021

Grant
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165 ARYAVAARTA DEVELOPERS 
PRIVATE LIMITED(STONE 
CRUSHER)
Village-Ranipur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE103041
20 Dated:05/03/2021

Granted for 17/08/2021 - 
31/03/2026 dt. 17.08.2021

HSPCB/Consent/ : 
313129221YAMCTOA138
54493 
Dated:17/08/2021

Grant

166 DM Stone Crusher, Village 
Belgarh Tehsil Pratap Nagar 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
318505021YAMCTE143613
06 Dated:02/08/2021

Granted for 17/02/2022 - 
31/03/2026 dt. 18.02.2022

HSPCB/Consent/ : 
313129222YAMCTOA201
79364 
Dated:17/02/2022

Grant

167 MAHADEV STONE CRUSHER., 
VILLAGE BELGARH, TEHSIL 
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129221YAMCTE130799
72 Dated:03/07/2021

Granted for 19/04/2022 - 
31/03/2027 dt. 19.04.2022

HSPCB/Consent/ : 
313129222YAMCTO2190
9588 Dated:19/04/2022

Grant

168 Sandhu Stone Crusher,  Village 
Bellgarh, Tehsil Khizrabad, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE540534
2 Dated:11/07/2018

Granted for 13/05/2022 - 
31/03/2027 dt. 13.05.2022

HSPCB/Consent/ : 
313129222YAMCTOA235
71987 
Dated:13/05/2022

Grant

169 Bala Ji Minerals (Stone Crusher), 
Village Belgarh Tehsil Pratap 
Nagar Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129221YAMCTE137776
75 Dated:16/07/2021

Granted for  18/02/2023 - 
31/03/2027 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA330
47525 
Dated:18/02/2023

Grant
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170 Bhagat Singh Stone Crusher,
 Village Belgarh, Tehsil Pratap 
Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129221YAMCTE137777
77 Dated:16/07/2021

Granted for 18/02/2023 - 
31/03/2027

 dt. 18.02.2023

HSPCB/Consent/ : 
313129223YAMCTOA336
93348 
Dated:18/02/2023

Grant

171 Satluj Stone Crusher, Village 
Mahiyudinpur, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE514788
9 Dated:09/03/2018

Granted for 16/05/2018 - 
31/03/2028 dt. 30.05.2018

HSPCB/Consent/ : 
313129218YAMCTOA531
4511 dt. 30.05.18

Grant

172 Dahiya and Company Screening 
Plant (Stone Crusher), Village 
Mahiyudeenpur Tehsil Bilaspur 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129220YAMCTE833965
8 Dated:20/11/2020

Granted for 25/02/2021 - 
31/03/2025 dt. 25.02.2021

HSPCB/Consent/ : 
313129221YAMCTOA882
9144 Dated:25/02/2021

Grant

173 Deep Screening Plant and Stone 
Crusher
Village Mahiyudeenpur Tehsil 
Bilaspur Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129221YAMCTE845130
5 Dated:13/01/2021

Granted for 05/03/2021 - 
31/03/2025 dt. 05.03.2021

HSPCB/Consent/ : 
313129221YAMCTOA925
4923 Dated:05/03/2021

Grant

174 CHAUDHARY INDUSTRIES
 Village Mahiyudinpur, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129220YAMCTE795983
7 Dated:14/08/2020

Granted for 21/08/2020 - 
31/03/2025 dt. 21.08.2020

HSPCB/Consent/ : 
313129220YAMCTO8036
013 Dated:21/08/2020

Grant

241

539



175 Jai bhole stone crusher
Village Mahiyudeenpur
YAMUNANAGAR

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129220YAMCTE816978
1Dated:30/09/2020

 
Granted for 22/10/2020 - 

31/03/2023 dt. 22.10.2020

HSPCB/Consent/ : 
313129220YAMCTOA819
2096 Dated:22/10/2020

Closed by its 
own

176 Khan Screening and Stone 
Crusher Co, Village Taharpur 
Kalan, Tehsil Chhachrauli, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129216YAMCTE327571
1 Dated:09/08/2016

Granted for 30/06/2021 - 
31/03/2022 dt. 30.06.2021

HSPCB/Consent/ : 
313129221YAMCTOA125
99755 
Dated:30/06/2021

Closed by its 
own

177 Chaudhary Brother Stone Crusher 
(old name New India 
construction) , Vill Ballewala, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

 Granted for 11/05/2022 - 
31/03/2023 dt. 15.04.2022

HSPCB/Consent/ : 
313129222YAMCTOA224
50917 
Dated:15/04/2022

Closed by its 
own

178 Sohi Stone Crushing Industry,  
Village Ballewala, Chhachharauli, 
Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/3185 dated 
11.10.1996

Granted for 11/05/2022 - 
31/03/2023 dt. 21.03.2022,  

HSPCB/Consent/ : 
313129222YAMCTOA210
64377 
Dated:21/03/2022

Closed by its 
own

179 Salasar Enterprises,
Village Nathanpur, Tehsil 
Chhachhrauli, District Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129216YAMCTE335756
3 Dated:10/10/2016

Granted for 01/04/2019 - 
31/03/2024 dt. 12.06.19

HSPCB/Consent/ : 
313129219YAMCTOA656
4510 Dated:12/06/2019

Closed by its 
own
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180 Shree Enterprises,  Village Majri 
Tapu, Tehsil Jagadhri , Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE502263
1 Dated:30/01/2018

Granted for 11/05/2018 - 
31/03/2023 dt. 30.05.2018

HSPCB/Consent/3131292
18YAMCTOA5213080 dt. 
30.05.18

Closed by its 
own

181 Pankaj Trading Company (old 
name Beniwal Construction 
Works, Village Ranipur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

No. HSPCB/Consent/ : 
313129218YAMCTE519377
6 Dated:30/03/2018

Granted for 01/04/2020 - 
31/03/2023 dt. 11.02.2020

HSPCB/Consent/ : 
313129220YAMCTOA727
9663 Dated:11/02/2020

Closed by its 
own

182 Aggarwal Stone Crusher, Village 
Ranipur, Khasra No. 
44//24,25,47//4,5,  Tehsil 
Bilaspur, Distt. - Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE484085
0 Dated:09/01/2018

Granted for  05/07/2018 - 
31/03/2023 dt. 06.07.18 

HSPCB/Consent/ : 
313129218YAMCTOA539
2090 dt. 06.07.18

Closed by its 
own

183 Hind Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/96/1900 dated 
16.07.1996

Granted for 11/05/2021 - 
10/05/2022 dt. 04.06.2021

HSPCB/Consent/ : 
313129221YAMCTOA117
20210 
Dated:04/06/2021,

Closed by its 
own

184 Garg Stone Crusher, V.P.O 
Gulabgarh, Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/TAC/88/1348 dated 
24.06.1991

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCTOA763
4282 Dated:26/05/2020

Closed by its 
own
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185 Keshav Stone Crusher, Village 
Doiwala, Tehsil Chhachhrauli, 
Yamuna Nagar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/2004/
1571 dated 22.03.2004

 Granted for 11/05/2020 - 
10/05/2021 dt. 25.05.2020 

HSPCB/Consent/ : 
313129220YAMCTOA762
0976 Dated:25/05/2020,

Closed by its 
own

186 Yamuna Stonecrusher,  Village 
Chuharpurkalan, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

 Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCTOA763
4214 Dated:26/05/2020,

Closed by its 
own

187 Durga StoneCrusher,  Village 
Chuharpur Kalan, Chhachhrauli, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCTOA762
1656 Dated:26/05/2020

Closed by its 
own

188 Jagdamba Stone Crusher, Village 
Doiwala, Chhachhrauli, Yamuna 
Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2004/1484 dated 
17.03.2004

Granted for 11/05/2020 - 
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ : 
313129220YAMCTO7634
179 Dated:26/05/2020

Closed by its 
own

189 Shiv Shankar Stone Industries, 
Vill Kohliwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/94/173-74 dated 
10.10.1994

Granted for 20/10/2020 - 
10/05/2021 dt. 22.10.2020

HSPCB/Consent/ : 
313129220YAMCTOA812
0395 Dated:22/10/2020

Closed by its 
own
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190 Anant Stone Crusher, Vill 
Aryanwala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/NOC/676 dated 
20.03.1996

Granted for 11/05/2020 To 
10/05/2021 dt. 03.06.2020

HSPCB/2020/7633159GR
TCTO00 
Dated:03/06/2020

Closed by 
Board 

191 Mohit Stone Crusher, Village 
Kohliwala, P.O., Devdhar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/2004/1305 dated 
19.11.2004

Granted for 11/05/2020 - 
10/05/2021 dt. 06.07.2020 

HSPCB/Consent/ : 
313129220YAMCTO7728
737 Dated:06/07/2020

Closed By 
Board

192 Kamboj Gram Udyog Mandal,  
Village Ballewala, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/92/6886 dated 
01.02.1994

Granted for 11/05/2019 - 
10/05/2020 dt. 02.07.19

HSPCB/Consent/ : 
313129219YAMCTOA668
7279 Dated:02/07/2019

Closed By 
Board

193 Jamna Gram Udyog Mandal, 
Ballewala, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

WPCB/93/NOC/6811 dated 
27.12.1993

Granted for 11/05/2019 - 
10/05/2020 dt. 14.08.19

HSPCB/Consent/ : 
313129219YAMCTOA673
5031 Dated:14/08/2019

Closed By 
Board

194 Maa Bhanbhori Devi Stone 
Crusher (Old name Malik Stone 
and Screening Plant), Village 
Gorabani, Tehsil Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE539445
5 Dated:27/06/2018

Granted for 04/02/2019 - 
31/03/2022 dt. 22.03.19

HSPCB/Consent/ : 
313129219YAMCTOA633
0800 Dated:22/03/2019

Closed by 
Board
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195 Sai Stone Crusher, Village Nagli-
32, PO DAYALGARH, Tehsil 
Bilaspur, District Yamuna Nagar 

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE539323
0 Dated:08/06/2018

Granted for 19/12/2018 - 
31/03/2027 dt. 18.01.19

HSPCB/Consent/ : 
313129219YAMCTOA612
4484 Dated:18/01/2019

Closed by 
Board

196 Bhagwati Stone and Screening 
(Stone Crusher), Village Nagli 32, 
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129219YAMCTE652132
4 Dated:29/04/2019

Granted for 03/06/2019 - 
31/03/2024 dt. 04.06.19

HSPCB/Consent/ : 
313129219YAMCTOA660
9881 Dated:04/06/2019

Closed by 
Board

197 Hans Stone and Screening (Stone 
Crusher), Village Nagli 32, Tehsil 
Bilaspur, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Not applicable. Prosecution 
action has already been 
taken by this office for past 
violation.

Granted for 01/04/2022 - 
31/03/2024 dt. 14.02.2022

HSPCB/Consent/ : 
313129222YAMCTO7397
205 Dated:14/02/2022

Closed by 
Board

198 R.R. Stone Crusher, Village- Nagli-
32, Tehsil- Bilaspur, District 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129017YAMCTE467472
2 Dated:17/11/2017

Closed by Board, Granted for 
01/04/2022 - 31/03/2027 
dt. 20.01.2022

HSPCB/Consent/ : 
313129022YAMCTOA189
56358 
Dated:20/01/2022

Closed by 
Board

199 Bajrangi Stone Crusher, Village 
Mhiudeenpur, Tehsil Bilaspur, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE512652
2 Dated:28/03/2018

Closed by Board, Granted for 
13/02/2021 - 31/03/2023 
dt. 13.02.2021

HSPCB/Consent/ : 
313129221YAMCTOA971
1824 Dated:13/02/2021

Closed by 
Board
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200 JRV Stone Crusher, Village Majri 
Tapu, Jagadhri, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

Norecord is avialable in the 
official record.

Closed by Board Closed by Board Closed by 
Board

201 New Shree Guru Nanak Stone 
Crusher, Village Rampur Khadar, 
Tehsil Khizrabad, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129217YAMCTE457152
5 Dated:02/12/2017

Granted for  08/02/2018 - 
31/03/2027 dt. 10.02.18

HSPCB/Consent/ 
332928YAMCTOA821042 
dt. 10.02.18

Closed by 
Board

202 Guru Kirpa Enterprises (Stone 
Crusher), Village Rampur Khadar, 
Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE479093
9 Dated:09/01/2018

Granted for 03/05/2018-
31/03/2022 dt. 10.05.2018

HSPCB/Consent/3131292
18YAMCTO5280664 dt. 
10.05.18

Closed by 
Board

203 Om Sai Stone Crusher, Village 
Rampur Khadar, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

 HSPCB/Consent/ : 
313129217YAMCTE480984
7 Dated:19/12/2017

Granted for 24/01/2018 - 
31/03/2022 dt. 06.02.18)

HSPCB/Consent/ 
313129218YAMCTO 
4951679 dt. 06.02.18

Closed by 
Board

204 Yamuna Industry (Stone Crusher) 
Village Ibrahimpur, Tehsil 
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated 
14.09.2006,  Stone Crushing 
units are not required to 
obtain Environment 
Clearance. Moreover, no 
directions has been received 
from CPCB regarding 
obtaining Environment 
Clearance for stone crushing 
units.

HSPCB/Consent/ : 
313129218YAMCTE520212
6 Dated:22/03/2018

Granted for 05/04/2018-
31/03/2028 dt. 19.04.18

HSPCB/Consent/: 
313129218YAMCTOA 
5256688 dt. 19.04.18

Closed by 
Board
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Question Reply

Para No. 7 (g ) Status of Compliance with Sustainable Sand Mining, 
Guidelines, 2016 and Enforcement and Monitoring Guidelines for Sand 
Mining, 2020:-

The said matter relates to the Mines & Geology 
Department, Yamua Nagar

Annexure-D
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Question Reply

Para No. 7 (h) Particulars regarding show cause notices and closure 
notices issued and action taken on the same

There is no action is pending against the mining 
project as on date. 

Annexure-E
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Question Reply

Para No. 7 (i) Particulars of criminal case registered with details 
regarding name of the complainant, name of the accused and 
offence committed; and

No criminal case is registered by HSPCB. Moreover, no such 
information is availale with this office.

Annexure-F
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Annexure-G

Sr. No. Name of Unit Imposed by NGT Imposed by HSPCB Pending Deposited Remarks

1 Development Strategies India 
Pvt. Ltd., Village Pobari, Tehsil 
Radaur, Pobari Block/ YNR B-11 
District Yamuna Nagar

2.5 Crore --- 1 Crore 1.5 Crore EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

2 Delhi Royalty Company, Village 
Kohliwala, Block YNR B-21&22, 
Tehsil Chhachrauli,  District 
Yamuna Nagar

4.2 Crore --- 4.2 Cores --- EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

3 Mubarikpur Royalty Company, 
Bailgarh South Block YNR B2, 
Tehsil Chhachhrauli, District 
Yamuna Nagar

12 Crore --- 12 Crore --- EC imposed by Hon'ble NGT in OA No. 
150/2021 titled as Anish Versus Union 
of India & Ors. However, the mining 
activities are stopped/non operational.

4 Kawaljeet Singh Batra, 
Village Galauri, Sadhaura, Block 
39, District Yamuna Nagar

--- 1.4247739 Crore --- --- The said unit has obtained Stay Order 
from Appelate Authority of Mining 
Department as well as HSPCB.

Para No. 7 (j) Details of amount of environment compensation imposed, recovered and utilized for restoration of environment:- 
Details is as under:-
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Annexure-H

Mine Lease Location of 
Mine Lease

Area Environmental 
Clearance (EC)

Quantity as per 
EC

Volume as 
per EC

Date with 
validity

River or 
Flood Plain

In Sqm Date with validity Tonnes/annum m3/annum Status of CTE issued vide 
no. and dated

CTO Date with validity

1 P S BUILDTECH, Village 
Kanalsi, Block YNR B 5, 
Tehsil Jagadhri, District 
Yamuna Nagar

29.11.2024 River Bed 44.14 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/746 dt. 
15.09.2016.

2. EC Extension obtained 
vide no. 
SEIAA/HR/2022/1597 dt. 
07.10.2022 

1950000 TPA @ 
260 Trips/day (25 

Ton/Trip) 

1950000 TPA 
@ 260 

Trips/day (25 
Ton/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3386
421 Dated:14/12/2016

1. CTO Obtained for the 
period from 25/11/2022 to 
30/09/2023 dt. 28.11.2022 
vide no. HSPCB/Consent/ : 
313100422YAMCTO2558726
1 Dated:28/11/2022.
 
2. Renewal of CTO has 
already been Obtained from 
06/07/2023 to 30/09/2024 
dt. 06.07.2023 vide no.  
HSPCB/Consent/ : 
313100423YAMCTO3857274
2 Dated:06/07/2023.

2 P S Buildtech, Village 
Jathlana, Block YNR B 12, 
Jathlana and Dhakwala 
Radaur, Yamuna Nagar

29.11.2025 River Bed 101.27 
Hectare

EC Obtained vide No.  J-
11015/05/2016-IA-II(M) 

dt. 17.03.2017 

36 Lakh TPA 36 Lakh TPA CTE obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE4011
198 Dated:03/04/2017

CTO obtained for the period 
from 04/05/2023 to 

30/09/2024 dt. 04.05.2023 
vide no. HSPCB/Consent/ : 

313100423YAMCTO3601050
1 Dated:04/05/2023

3 JSM Foods Pvt Ltd, Village 
Mandoli Ghaggar, East 
Block-3, Yamuna Nagar 

18.06.2025 River Bed 20.18 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/989 dt. 
21.12.2016.

2. EC Expansion obtained 
vide no.  
SEIAA/HR/2022/1581 dt. 
07.10.2022

850000 TPA @ 113 
Trips/day (25 

Ton/Trip) 

850000 TPA @ 
113 Trips/day 
(25 Ton/Trip) 

CTE obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE3814
231 Dated:30/03/2017

CTO obtained for the period 
from 21/12/2022 to 

20/12/2026 dt. 29.11.2022 
vide no. HSPCB/Consent/ : 

313100422YAMCTO2700780
1 Dated:29/11/2022

4 Kawaljeet Singh Batra
Village M.T. Karhera,
Tehsil-Radaur, District-
Yamuna Nagar

19.10.2023 River Bed 67.79 
Hectare

EC Obtained vide No. J-
11015/215/2016-IA-II(M) 

dt. 09.04.2018 

20.0 Lakh TPA 
(ROM)

20.0 Lakh TPA 
(ROM)

CTE obtained vide no. 
HSPCB/Consent/ : 

313100418YAMCTE5269
368 Dated:16/04/2018

CTO obtained for the period 
from 01/10/2022 to 
30/09/2024 dated 

03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2533959
7 Dated:03/08/2022

5 M P Traders, Village Nagli
B-15, Tehsil-Radaur,
District-Yamuna Nagar

19.10.2026 River Bed 77.25 
Hectare

EC Obtained vide No. J-
11015/214/2016-IA-II(M) 

dt. 09.04.2018 

22.4 Lakh TPA 
(ROM)

22.4 Lakh TPA 
(ROM)

CTE obtained vide no. 
HSPCB/Consent/ : 

313100418YAMCTE5272
829 Dated:19/04/2018

CTO obtained for the period 
from 01/10/2022 to 
30/09/2024 dated 

25.07.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO7901663 
Dated:25/07/2022

Name of the MinesSr. 
No.

Format for submission of details
CTE/CTO
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6 JPY Consortium Pvt. Ltd.,
Village Dhanaura Block
YNR B-18, District
Yamunanagar

27.12.2027 River Bed 18.18 
Hectare

EC Obtained vide No. 
SEIAA/HR/2018/655 dt. 

19.06.2018 

950000 TPA @ 
3545 MT/Day, 
Truck/ Dumper 

(142 Nos.)

950000 TPA @ 
3545 MT/Day, 
Truck/ Dumper 

(142 Nos.)

CTE obtained vide no. 
HSPCB/Consent/ : 

313100418YAMCTE5439
426 Dated:25/06/2018

CTO obtained for the period  
from 01/10/2022 to 
30/09/2023 dated 

03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2558641
6 Dated:03/08/2022

7 Tirupati Earth and Project
Works Pvt Ltd,
Village Nagla Rangran,
Block YNR B-14, Tehsil
Radaur
YAMUNANAGAR

15.06.2026 River Bed 89.48 
Hectare

EC Obtained vide No. J-
11015/76/2017-IA-II(M) 

dt. 22.03.2019 

1900000 TPA 1900000 TPA CTE obtained vide no. 
HSPCB/Consent/ : 

313100419YAMCTE6465
686 Dated:08/04/2019

CTO Obtained for the period 
from 01/10/2023 - 

30/09/2026 dt. 01.09.2023 
vide no. HSPCB/Consent/ : 

313100423YAMCTO4308911
6 Dated:01/09/2023

8 Elite Mining Corporation, 
Village Gumthala, 
Jagadhri, Yamuna Nagar

29.11.2024 River Bed 49.67 
Hectare

EC Obtained vide No. 
SEIAA/HR/2017/108 dt. 

09.03.2017

2188008 TPA @ 30 
Trips/day (912 

MT/Trip) 

2188008 TPA 
@ 30 Trips/day 
(912 MT/Trip) 

CTE obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE3968
960 Dated:03/04/2017

CTO obtained for the period 
from  19/04/2022 to 
30/09/2024 dated 
14.02.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO1946294
2 Dated:14/02/2022

9 Routes And Journeys, Bir 
Tapu, Block B 7, District 
Yamuna Nagar

18.06.2022 River Bed 14.45 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/460 dt. 
27.06.2016.

2. EC Extension obtained 
vide no. 
SEIAA/HR/2022/1652 dt. 
09.11.2022. 

615000 TPA @ 82 
Trips/day (25 

Ton/Trip) 

615000 TPA @ 
82 Trips/day 
(25 Ton/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3512
555 Dated:27/12/2016

CTO Obtained for the period 
from 25/11/2022 

30/09/2023 dt. 28.11.2022 
vide no. HSPCB/Consent/ : 

313100422YAMCTO3036432
1 Dated:28/11/2022

10 JSM Foods Private Limited, 
Village Mandoli Ghaggar, 
West Block 4, Yamuna 
Nagar

18.06.2022 River Bed 25.56 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/985 dt. 
21.12.2016.

2. EC Expansion obtained 
vide no.  
SEIAA/HR/2022/1589 dt. 
07.10.2022

1191000 TPA @ 
159 Trips/day (25 

Ton/Trip) 

1191000 TPA 
@ 159 

Trips/day (25 
Ton/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE3814
605 Dated:30/03/2017

CTO Obtained for the period 
from 21/12/2022 to 

30/09/2023 dt. 28.11.2022 
vide no. HSPCB/Consent/ : 

313100422YAMCTO2535522
7 Dated:28/11/2022

11 Bala Ji Infra, Village 
Jairampur Jagir, Block 
YNR/B-6, Tehsil Jagadhri, 
District Yamuna Nagar

29.11.2025 River Bed 33.58 
Hectare

EC Obtained vide EC 
Identification No. - 

EC22B000HR164436 File 
No. - 

SEIAA/HR/MIN/19/09 
Date of Issue  29/01/2022 

1520000 TPA 1520000 TPA CTE Obtained vide no. 
HSPCB/Consent/ : 

313100422YAMCTE2059
4750 Dated:07/02/2022

CTO Obtained for the period 
from 21/02/2022 to 
30/09/2022 dated 

21/02/2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2088055
0 Dated:21/02/2022

12 P.S. Buildtech, Village 
Jaidhari, Block YNR B 33, 
Tehsil Chhachhrauli, 
District Yamuna Nagar 

29.11.2023 Agriculture 
Land

48.60 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/741 dt. 
15.09.2016.

2. EC Extension obtained 
vide no. 
SEIAA/HR/2022/1667- dt. 
09.11.2022

910000 TPA @ 121 
Trips/day (25 

Ton/Trip) 

910000 TPA @ 
121 Trips/day 
(25 Ton/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3386
051 Dated:14/12/2016

CTO Obtained for the period 
from 25/11/2022 to 

30/09/2023 dt. 28.11.2022 
vide no. HSPCB/Consent/ : 

313100422YAMCTO2997176
1 Dated:28/11/2022
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13 Karaj Singh Son of Major 
Singh, Village Malikpur 
Khadar, Block YNR B 28, 
Tehsil Chhachhrauli District 
Yamuna Nagar

13.09.2023 Agriculture 
Land

23.20 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/888 dt. 

13.10.2016 

400000 TPA @ 53 
Trips/day (25 

Ton/Trip) 

400000 TPA @ 
53 Trips/day 
(25 Ton/Trip) 

CTE obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE3763
430 Dated:30/03/2017

CTO obtained for the period  
from 15/05/2023 to 

30/09/2024 dt. 15.05.2023 
vide no. HSPCB/Consent/ : 

313100423YAMCTO3687200
2 Dated:15/05/2023

14 Paramjeet Singh Son of 
Hardeep Singh, Village 
Pipli Majra, Block YNR B 29 
30 and 31, Tehsil 
Chhachhrauli District 
Yamuna Nagar

13.09.2022 Agriculture 
Land

18.20 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/883 dt. 
13.10.2016.

2. EC Extension obtained 
vide No. 
SEIAA/HR/2022/2019 dt. 
17.11.2022.

370000 TPA @ 50 
Trips/day (25 

Ton/Trip) 

370000 TPA @ 
50 Trips/day 
(25 Ton/Trip) 

CTE obtained vide no. 
HSPCB/Consent/ : 

313100417YAMCTE3763
379 Dated:30/03/2017

CTO obtained for the period 
from 13/10/2022 to 

30/09/2023  dt. 28.11.2022 
vide no. HSPCB/Consent/ : 

313100422YAMCTO2700756
1 Dated:28/11/2022

16 Northern Royalty
Company, Village Devdhar,
Block B 24 YNR, Tehsil
Chhachhrauli, Yamuna
Nagar

18.06.2023 Agriculture 
Land

31.87 
Hectare

1. EC Obtained vide No. 
SEIAA/HR/2016/490 dt. 
27.06.2016.

2. EC re-newed vide no. 
SEIAA/(141)/HR/2022/10
79 dt. 21.06.2022 

510000 TPA @ 77 
Trips/day (25 MT) 

510000 TPA @ 
77 Trips/day 

(25 MT) 

CTE obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3196
245 Dated:06/07/2016 

1. CTO Obtained  for the 
period  from   01/10/2022 
to 30/09/2023 dt. 
09.08.2022 vide no. 
HSPCB/Consent/ : 
313100422YAMCTO2472165
3 Dated:09/08/2022.

2. Renewal of CTO has 
already been Obtained from   
01/10/2023 to 30/09/2024 
dt. 16.08.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO3777805
9 Dated:16/08/2023

15 Kawaljeet Singh Batra, 
Village Galauri, Sadhaura, 
Block 39, District Yamuna 
Nagar

19.10.2024 Agriculture 
Land

24.0 
Hectare

 EC Obtained vide No. 
SEIAA/HR/2016/378 dt. 

25.05.2017 

440000 TPA @ 60 
Trips/day (25 

Ton/Trip) 

440000 TPA @ 
60 Trips/day 
(25 Ton/Trip) 

CTE obtained vide no. 
HEPC/2017/303 dated 

12.02.2017

CTO obtained for the period  
from  08/09/2023 to 
30/09/2024 dated 
08.09.2023 vide no. 
HSPCB/Consent/ : 
313100423YAMCTO4323547
3 Dated:08/09/2023

17 Delhi Royalty Company, 
Village Kohliwala, Block 
YNR B-21&22, Tehsil 
Chhachrauli,  District 
Yamuna Nagar

18.06.2023 Agriculture 
Land

13.59 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/480 dt. 

27.06.2016 

250000 TPA @ 33 
Trips/day (25 MT) 

250000 TPA @ 
33 Trips/day 

(25 MT) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3196
623 Dated:06/07/2016 

 CTO Obtained for the 
period from 01/10/2021 to 
30/09/2022 dt. 26.07.2021 
vide no. HSPCB/Consent/ : 

313100421YAMCTO1303126
4 Dated:26/07/2021
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18 Ganga Yamuna Mining Co, 
Village Bhood Kalan, Block 
YNR B 19, District Yamuna 
Nagar

18.06.2022 Agriculture 
Land

12.62 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/271 dt. 

12.04.2016 

259000 TPA @ 35 
Trips/day (25 

MT/Trip) 

259000 TPA @ 
35 Trips/day 
(25 MT/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

2811916YAMCTE308110
3 Dated:09/06/2016

 CTO Obtained for the 
period from 01/10/2021 to 

30/09/2022 
Dated:26/07/2021 vide no. 

HSPCB/Consent/ : 
313100421YAMCTO1246140

1 Dated:26/07/2021

19 Ganga Yamuna Mining 
Company,  Village Bhood 
Majra, YNR/B-20, Tehsil 
Chhachrauli,  District 
Yamuna Nagar

18.06.2022 Agriculture 
Land

9.95 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/485 dt. 

27.06.2016 

200000 TPA @ 27 
Trips/day (25 MT) 

200000 TPA @ 
27 Trips/day 

(25 MT) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3196
627 Dated:01/08/2016

 CTO Obtained for the 
period from 01/10/2021 to 

30/09/2022 
Dated:26/07/2021 vide no. 

HSPCB/Consent/ : 
313100421YAMCTO1246140

3 Dated:26/07/2021 

20 M/s Saharanpur Mines
Management Services Pvt.
Ltd., Village Mandewala,
Tehsil Chhachhrauli,
Mandewala Block/ YNR B-
38 District Yamuna Nagar,
Haryana.

18.06.2023 Agriculture 
Land

15.0 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/500 dt. 

27.06.2016 

240000 TPA @ 40 
Trips/day (25 MT) 

240000 TPA @ 
40 Trips/day 

(25 MT) 

CTE Obtained vide no. 
HSPCB/2017/5466 dt. 

11.08.2017

CTO Obtained for the period 
from 23/10/2021 -to 
30/09/2022 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1659640
4 Dated:23/10/2021

21 Saharanpur Mines
Management Services
Private Limited, 
 Jaidhar Block
YNR B34 Village Jaidhar,
Tehsil Chhachrauli, District
Yamunanagar

19.07.2023 Agriculture 
Land

25.60 
Hectare

EC Obtained vide No. 
SEIAA/HR/2018/1068 dt. 

20.08.2018

460000 TPA @ 61 
Trips/day (25 

Ton/Trip) 

460000 TPA @ 
61 Trips/day 
(25 Ton/Trip) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100421YAMCTE1611
3178 Dated:25/10/2021

CTO Obtained for the period 
from 30/10/2021 - 
30/09/2022 dated 

30/10/2021 vide no. 
HSPCB/Consent/ : 

313100421YAMCTO1734961
2 Dated:30/10/2021 

22 Astin Excavation and 
Mining Pvt Ltd, Village 
Gorabani, Distt Yamuna 
Nagar

02.01.2022 River Bed 495.50 
Hectare

EC Obtained vide No. J-
11015/55/2014-IA-II(M) 

dt. 21.12.2015 

12 Million TPA 
(ROM)

12 Million TPA 
(ROM)

CTE Obtained vide no. 
HSPCB/Consent/ : 

2811916YAMCTE272994
3 Dated:09/02/2016

CTO Obtained for the period 
from  01/10/2022 to 
30/09/2023 dated 

03.08.2022 vide no. 
HSPCB/Consent/ : 

313100422YAMCTO2558620
7 Dated:03/08/2022

23 Jogender Singh, Village 
Gumthala, North Block, 
District Yamuna Nagar

18.06.2022 River Bed 44.62 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/505 dt. 

27.06.2016 

2100000 TPA @ 
280 Trips/day (25 

MT) 

2100000 TPA 
@ 280 

Trips/day (25 
MT) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

320218616YAMCTE3286
619 Dated:15/09/2016

CTO Obtained for the period 
from 01/10/2018 to 

30/09/2023 dt. 14.09.2018 
vide no. 

HSPCB/Consent/3208618YA
MCTO5297147 dt. 

14.09.2018
24 Development Strategies

India Pvt. Ltd., Village
Pobari, Tehsil Radaur,
Pobari Block/ YNR B-11
District Yamuna Nagar

18.06.2024 River Bed 23.05 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/495 dt. 

27.06.2016 

1100000 TPA @ 
147 Trips/day (25 

MT) 

1100000 TPA 
@ 147 

Trips/day (25 
MT) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3197
100 Dated:06/07/2016

CTO Obtained for the period 
from 01/10/2021 to 

30/09/2022 
Dated:29/07/2021 vide no. 

HSPCB/Consent/ : 
313100421YAMCTO1246140

7 Dated:29/07/2021 
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25 Mubarikpur Royalty
Company, Bailgarh South
Block YNR B2, Tehsil
Chhachhrauli, District
Yamuna Nagar

18.06.2024 River Bed 28.0 
Hectare

EC Obtained vide No. 
SEIAA/HR/2016/475 dt. 

27.06.2016 

1300000 TPA @ 
173 Trips/day (25 

MT) 

1300000 TPA 
@ 173 

Trips/day (25 
MT) 

CTE Obtained vide no. 
HSPCB/Consent/ : 

313100416YAMCTE3197
212 Dated:06/07/2016

CTO Obtained for the period 
from 01/10/2021 to 

30/09/2022 
Dated:26/07/2021 vide no. 

HSPCB/Consent/ : 
313100421YAMCTOW12438

358 Dated:26/07/2021 
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                                                                                                                                                                          OA No. 481/2023 (Balbir Sandhu & Ors. Vs State Of U.P. & Ors.) , Annexure-A 

 
Operational mining blocks, District Yamunanagar 

 

Sr. 
No. 

Name of Mining Block Minor Mineral Date  of LoI 
Issued 
(Years) 

Date of EC/ 
new EC 

Date of CTE Date of 
CTO 

Date of 
Expiry 

Remarks 

1. 
 

Devdhar Block 
YNR B24 

Boulder-Gravel-Sand 19.06.2015 
(08 Years) 

21.06.2022 06.07.2016 09.08.2022 18.06.2024 Outside River Bed 

2. Malikpur Khadar 
Block YNR B28 
 

Boulder-Gravel-Sand 14.09.2015 
(08 Years) 

21.06.2022 30.03.2017 15.05.2023 13.09.2024 Outside River Bed 

3. Jaidhari Block 
 YNR  B33 

Boulder-Gravel-Sand 30.11.2015 
(08 Years) 

09.11.2022 14.12.2016 30.09.2023 14.09.2024 Outside River Bed 

4. Mandoli Ghaggar East  
Block YNR B3 

Boulder-Gravel-Sand 
(Permission granted only 
for sand by NGT) 

19.06.2015 
(10 Years) 

07.10.2022 30.03.2017 29.11.2022 18.06.2026 River Bed 

5. Kanalsi Block 
 YNR B5 

Boulder-Gravel-Sand 
(Permission granted only 
for sand by NGT) 

30.11.2015 
(09 Years) 

17.01.2023  09.05.2023 06.07.2023 14.09.2025 River Bed 

6. Jathlana Block 
 YNR B12 

Sand 30.11.2015 
(10 Years) 

17.03.2017 03.04.2017 04.05.2023 29.11.2026 River Bed 

7. M T Karhera Block 
YNR B13 

Sand 20.10.2016 
(07 Years) 

09.06.2023 16.04.2018 03.08.2022 19.10.2024 River Bed 

8. Nagla Rangran Block 
YNR B14 . 

Sand 16.06.2017 
(09 Years) 

22.03.2019 08.04.2019 01.09.2023 15.06.2027 River Bed 

9. Nagli Block  
YNR B15 
 

Sand 20.10.2016 
(10 Years) 

09.04.2018 19.04.2018 25.07.2022 19.10.2027 River Bed 

10. Gumthala South Block 
YNR B17 
 

Sand 30.11.2015 
(09 Years) 

29.11.2023 
 

03.04.2017 14.02.2022 29.11.2025    River Bed 
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        Mines & Geology Department Haryana    

Project Project 
Current 
Status

District Type Category Name Address Validity

230704000406 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHYAM STONE 
CRUSHING CO. L-14

M/S SHYAM STONE 
CRUSHING CO. L-14 
VILLAGE DIOWALA 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230704000407 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S UNIVERSAL 
STONE CRUSHER L-
9

M/S UNIVERSAL 
STONE CRUSHER 
VILLAGE DOIWALA 
TEHSIL 
CHHACHHRUALI

2026-
02-04

230704000409 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

ROOP RAM AND 
SONS, L-6

ROOP RAM AND 
SONS, L-6 ROOP 
RAM AND SONS, L-6 
VILLAGE 
BALLEWALA, TEHSIL 
PARTAP NAGAR, 
DISTT YAMUNA 
NAGAR

NA

230704000410 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S WALIA STONE 
CRUSHING CO L-8

M/S WALIA STONE 
CRUSHING CO 
VILLAGE DEVDHAR 
TEHSIL 
PARTAPNAGAR

2024-
03-31

230704000411 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S NIRMAL 
HONEY STONE 
CRUSHER 
ENTERPRISES L-3

NIRMAL HONEY 
STONE CRUSHER 
ENTERPRISES 
VILLAGE DOIWALA 
TEHSIL 
CHHACHHRAULI

NA

230704000412 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

GOEL STONE 
CRUSHER, L-5

anupam walia 
anupam walia village 
doiwala, tehsil partap 
nagar, distt 
yamunanagar

NA

230705000415 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

JAI GANPATI 
STONE CRUSHER, 
L-2

JAI GANPATI STONE 
CRUSHER, L-2 JAI 
GANPATI STONE 
CRUSHER, L-2 
VILLAGE DOIWALA, 
TEHSIL 
CHHACHHRAULI

2025-
04-02

230705000419 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MEHAL  STONE 
CRUSHER, L-53

MEHAL  STONE 
CRUSHER, L-53 
MEHAL  STONE 
CRUSHER, L-53 
VILLAGE 
BALLEWALA, 
YAMUNANAGAR

NA

230705000422 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

POOJA STONE 
CRUSHER, L-44

POOJA STONE 
CRUSHER, L-44 
POOJA STONE 
CRUSHER, L-44 
VILLAGE DOILWALA, 
TEHSIL 

2021-
05-10
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Project Project 
Current 
Status

District Type Category Name Address Validity

CHHACHHARAULI

230706000425 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

LUXMI STONE 
CRUSHER, L-31

LUXMI STONE 
CRUSHER, L-31 
LUXMI STONE 
CRUSHER, L-31 
DOIWALA, TEHSIL 
PARTAP NAGAR, 
DISTT. 
YAMUNANAGAR

2025-
11-19

230706000426 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

VAISHNO STONE 
CRUSHER, L-22

VAISHNO STONE 
CRUSHER, L-22 
VAISHNO STONE 
CRUSHER, L-22 
VILLAGE DOILWALA, 
ynr

NA

230706000428 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

BHAWANI 
ENTERPRISES, L-58

BHAWANI 
ENTERPRISES, L-58 
BHAWANI 
ENTERPRISES, L-58 
VILLAGE DOIWALA, 
TEHSIL KHIZRABAD

2024-
03-31

230706000429 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S DIAMOND 
STONE CRUSHER L-
29

DIAMOND STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHRAULI

2020-
05-10

230706000430 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S KAVERI STONE 
CRUSHER L-23

KAVERI STONE 
CRUSHER VILLAGE 
DEVDHAR TEHSIL 
CHHACHHRAULI

NA

230707000433 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIV STONE 
CRUSHER L-24

SHIV STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRAULI

2025-
11-23

230707000434 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S GANGA GRAM 
UDYOG SANSTHAN 
L-12

GANGA GRAM 
UDYOG SANSTHAN 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2026-
02-22

230707000441 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S PARAS STONE 
CRUSHER L-20

M/S PARAS STONE 
CRUSHER L-20 
VILLAGE 
BALLEWALA TEHSIL 
PARTAPNAGAR

2024-
08-29

230710000442 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S CHAUDHARY 
BROTHER STONE 
CRUSHER L-15

M/S CHAUDHARY 
BROTHER STONE 
CRUSHER L-15 
VILLAGE 
BALLEWALA TEHSIL 
CHHACHHRAULI

NA

230710000447 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S ROOP KAMAL 
STONE INDUSTRIES 
L-13

M/S ROOP KAMAL 
STONE INDUSTRIES 
L-13 VILLAGE 
DOIWALA TEHSIL 
CHHACHHRAULI

NA

230712000457 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHIV SHAKTI 
STONE CRUSHER L-
35

SHIV SHAKTI STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 

2024-
03-31
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Project Project 
Current 
Status

District Type Category Name Address Validity

CHHACHHRUALI

230712000458 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHALIMAR 
STONE IND. L-36

M/S SHALIMAR 
STONE IND. 
VILLAGE DOIWALA 
TEHSIL 
CHHACHHRUALI

2024-
03-31

230712000460 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S 
VASUNDHRASTONE 
CRUSHER L-40

M/S 
VASUNDHRASTONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRUALI

2024-
03-31

230712000464 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

KRISHNA STONE 
CRUSHING CO, L-69

KRISHNA STONE 
CRUSHING CO, L-69 
KRISHNA STONE 
CRUSHING CO, L-69

NA

230713000466 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S JAI KRISHNA 
STONE CRUSHER L-
19

JAI KRISHNA STONE 
CRUSHER VILLAGE 
DEVDHAR TEHSIL 
PARTAP NAGAR

2024-
03-31

230713000467 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S S.S STONE 
CRUSHER L-67

M/S S.S STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230713000468 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GARG STONE 
CRUSHER L-60

GARG STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRAULI

2021-
05-10

230713000469 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S DURGA STONE 
CRUSHER L-63

DURGA STONE 
CRUSHER VILLAGE 
CHUHARPUR KALAN 
TEHSIL 
CHHACHHRAULI

2021-
05-10

230713000470 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MAA DURGA 
STONE CRUSHER, 
L-65

MAA DURGA STONE 
CRUSHER, L-65 MAA 
DURGA STONE 
CRUSHER, L-65 
VILLAGE 
BALLEWALA, TEHSIL 
PARTAP NAGAR, 
DISTT YAMUNA 
NAGAR

NA

230713000472 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

MOHIT STONE 
CRUSHER, L-77

MOHIT STONE 
CRUSHER, L-77 
MOHIT STONE 
CRUSHER, L-77 
VILLAGE DOIWALA, 
YAMUNANAGAR

NA

230713000474 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

KUNTI STONE 
CRUSHER, L-100

KUNTI STONE 
CRUSHER, L-100 
KUNTI STONE 
CRUSHER, L-100 
VILLAGE DOILWALA, 
TEHSIL 
CHHACHHARAULI

2021-
10-05

230713000475 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

GAYATRI STONE 
CRUSHER, L-49

GAYATRI STONE 
CRUSHER, L-49 
GAYATRI STONE 

NA
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Project Project 
Current 
Status

District Type Category Name Address Validity

CRUSHER, L-49 
VILLAGE 
BALLEWALA, TEHSIL 
PARTAP NAGAR, 
DISTT YAMUNA 
NAGAR

230714000479 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S GARG STONE 
CRUSHER L-50

GARG STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRUALI

2025-
07-26

230714000481 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI GANESH 
STONE CRUSHER L-
57

JAI GANESH STONE 
CRUSHER VILLAGE 
BALLEWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230714000483 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

MAHADEV STONE 
CRUSHER, L-99

MAHADEV STONE 
CRUSHER, L-99 
MAHADEV STONE 
CRUSHER, L-99 
VILLAGE DOIWALA, 
PARTAP NAGAR, 
YNR

2024-
03-31

230714000488 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

SHREE RADHEY 
KRISHNA STONE 
CRUSHER, L-89

SHREE RADHEY 
KRISHNA STONE 
CRUSHER, L-89 
SHREE RADHEY 
KRISHNA STONE 
CRUSHER, L-89 
VILLAGE DOILWALA, 
ynr

2024-
03-31

230714000489 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MAHALUXMI 
STONE CRUSHER, 
L-81

MAHALUXMI STONE 
CRUSHER, L-81 
MAHALUXMI STONE 
CRUSHER, L-81 
VILLAGE DOILWALA, 
YNR

2025-
05-05

230714000493 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

MOHIT STONE 
CRUSHER, L-105

MOHIT STONE 
CRUSHER, L-105 
MOHIT STONE 
CRUSHER, L-105 
village kohliwala, ynr

2024-
07-20

230714000496 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S BATRA STONE 
INDUSTRIES

M/S BATRA STONE 
INDUSTRIES 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230714000497 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S KAMBOJ 
STONE CRUSHER

VILLAGE DOIWALA 
PARTAP NAGAR 
YAMUNANAGAR 
VILLAGE DOIWALA 
PARTAP NAGAR 
YAMUNANAGAR 
VILLAGE DOIWALA 
PARTAP NAGAR 
YAMUNANAGAR

NA

230714000498 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

KASHMIR STONE 
CRUSHER

KASHMIR STONE 
CRUSHER VILLAGE 
DOIWALA, TEH. 
PARTAP NAGAR 

NA
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DISTT. 
YAMUNANAGAR 
VILLAGE DOIWALA, 
TEH. PARTAP 
NAGAR DISTT. 
YAMUNANAGAR

230714000499 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHIV GANGA 
STONE CRUSHER L-
88

SHIV GANGA STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRUALI

2025-
08-02

230714000501 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S TIRUPATI 
STONE CRUSHER L-
91

TIRUPATI STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

NA

230714000502 ACTIVE YAMUNANAGAR Crusher Private 
Limited 
Company

M/S GOEL SPINTEX 
PVT. LTD. UNIT-I L-
96

GOEL SPINTEX PVT. 
LTD. UNIT-I VILLAGE 
DOIWALA TEHSIL 
CHHACHHRUALI

2022-
01-18

230714000503 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHREE 
GANESH STONE 
CRUSHER L-97

SHREE GANESH 
STONE CRUSHER 
VILLAGE 
BALLEWALA TEHSIL 
CHHACHHRUAL

2024-
03-31

230714000505 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S YAMUNA 
STONE CRUSHER L-
92

YAMUNA STONE 
CRUSHER VILLAGE 
CHUHARPUR 
TEHSIL 
CHHACHHRUALI

2022-
07-20

230714000506 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HARYANA 
STONE CRUSHER 
VILL. BALLEWALA 
(L-47)

VILLAGE 
BALLEWALA TEHSIL 
KHIZRABAD 
VILLAGE 
BALLEWALA TEHSIL 
KHIZRABAD 
VILLAGE 
BALLEWALA TEHSIL 
KHIZRABAD

NA

230715000510 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S VIKAS PRUTHI 
&amp; CO., L-137

M/S VIKAS PRUTHI 
& CO., L-137 M/S 
VIKAS PRUTHI & 
CO., L-137 h.n. 1228, 
sector 14, sonipat, 
village sonipal, tehsil 
sonipat, distt. 
sonipat

NA

230715000511 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHAKUMBHRI 
STONE INDUSTRIES 
L-124

VILLAGE DOIWAL 
THESHIL 
KHIZRABAD P.O 
DEVDHAR DISTRICT 
YAMUNA NAGAR 
VILLAGE DOIWAL 
THESHIL 
KHIZRABAD P.O 
DEVDHAR DISTRICT 
YAMUNA NAGAR 
VILLAGE DOIWAL 
THESHIL 
KHIZRABAD P.O 

2026-
10-26
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Current 
Status

District Type Category Name Address Validity

DEVDHAR DISTRICT 
YAMUNA NAGAR

230715000513 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MANTRA DVEI 
STONE CRUSHER 
AND SCREENING 
PLANT, L-143

MANTRA DVEI 
STONE CRUSHER 
AND SCREENING 
PLANT, L-143 
MANTRA DVEI 
STONE CRUSHER 
AND SCREENING 
PLANT, L-143 
VILLAGE RULAHERI, 
TEHSIL BILASPUR, 
DISTT. YNR

NA

230715000515 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S 
KURUKSHETRA 
STONE CRUSHER L-
76

KURUKSHETRA 
STONE CRUSHER 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230715000516 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S PUNJAB 
STONE CRUSHER L-
34

VILLAGE DOIWALA 
KHIZRABAD 
VILLAGE DOIWALA 
KHIZRABAD 
VILLAGE DOIWALA 
KHIZRABAD

2024-
03-31

230715000517 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S FRIENDS 
STONE CRUSHING 
CO. L-78

FRIENDS STONE 
CRUSHING CO. 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2026-
07-07

230715000520 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIVALIK 
STONE CRUSHER L-
10

M/S SHIVALIK 
STONE CRUSHER L-
10 VILLAGE 
CHUHARPUR KALAN 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230715000522 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S ANANT STONE 
CRUSHER L-79

ANANT STONE 
CRUSHER VILLAGE 
ARRYANWALA 
ARRAYANWALA

2020-
05-10

230715000523 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S 
GODAVERISTONE 
CRUSHER L-84

GODAVERISTONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230715000526 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

HIND STONE 
CRUSHER

VILLAGE DOIWALA 
TEHSIL 
CHHACHHRAULI 
VILLAGE DOIWALA 
TEHSIL 
CHHACHHRAULI 
VILLAGE DOIWALA 
TEHSIL 
CHHACHHRAULI

NA

230715000527 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S DIAMOND 
CRUSHING PLANT  
L-87

DIAMOND 
CRUSHING PLANT 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

NA
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230715000529 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S VISHKARMA 
STONE CRUSHER L-
52A

BALLEWALA 
CHHACHHROULI 
CHHACHHROULI

2026-
11-21

230715000531 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

VAISHNAVI STONE 
CRUSHER AND 
SCREENING PLANT, 
L-158

VAISHNAVI STONE 
CRUSHER AND 
SCREENING PLANT, 
L-158 VAISHNAVI 
STONE CRUSHER 
AND SCREENING 
PLANT, L-158 
VILLAGE NAGLI, 
TEH- BILASPUR, 
YNR

2026-
11-19

230715000533 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S JAI AMBAY 
STONE CRUSHER

VILLAGE DOIWAL 
THESHIL 
CHHACHHRAULI 
VILLAGE DOIWAL 
THESHIL 
CHHACHHRAULI 
VILLAGE DOIWAL 
THESHIL 
CHHACHHRAULI

2024-
03-31

230715000536 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI MATA 
STONE CRUSHER L-
39

VILLAGE DOIWALA 
TEHSIL KHIZRABAD 
VILLAGE DOIWALA 
TEHSIL KHIZRABAD 
VILLAGE DOIWALA 
TEHSIL KHIZRABAD

2024-
03-31

230715000540 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S  AMBAY 
STONE CRUSHER L-
38

VILLAGE DOIWALA 
Village Doiwala 
partap nagar 
Yamunanagar 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230715000543 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DHILLO STONE 
INDUSTRIES L-28

DHILLO STONE 
INDUSTRIES L-28 
VILLAGE 
MANDEWALA 
TEHSIL KHIZRABAD

2024-
03-31

230715000544 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S KAMAL STONE 
CRUSHER L-106

VILLAGE DOIWALA 
CHHACHHROULI 
CHHACHHROULI

2024-
03-31

230715000545 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

NEELKANTH STONE 
CRUSHER, L-159

NEELKANTH STONE 
CRUSHER, L-159 
NEELKANTH STONE 
CRUSHER, L-159 
VILLAGE MAJRI 
TAPRI, YNR

2023-
04-19

230715000549 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SALASAR 
ENTERPRISES L-
132

VILLAGE 
NATHARPUR, 
TEHSIL PARTAP 
NAGAR VILLAGE 
NATHARPUR, 
TEHSIL PARTAP 
NAGAR VILLAGE 
NATHARPUR, 
TEHSIL PARTAP 
NAGAR

2025-
10-09
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230715000553 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

NEW SURYA STONE 
INDUSTRIES, L-113

NEW SURYA STONE 
INDUSTRIES, L-113 
NEW SURYA STONE 
INDUSTRIES, L-113

2024-
11-20

230715000554 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SARASWATI 
STONE CRUSHER L-
160

SARASWATI STONE 
CRUSHER VILLAGE 
RANIPUR TEHSIL 
BILASPUR

NA

230715000556 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S BHARAT 
CONSTRUCTION 
CO. VILLAGE 
NATHANPUR YNR 
L-133

VILLAGE 
NATHANPUR 
VILLAGE 
NATHANPUR 
VILLAGE 
NATHANPUR

2023-
05-25

230715000558 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI SHREE 
RAM STONE 
CRUSHER L-151

JAI SHREE RAM 
STONE CRUSHER 
VILLAGE KANALSI 
TEHSIL JAGADHARI

2024-
03-08

230715000559 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S HIMGIRI 
ENTERPRISES

2024-
04-09

230715000560 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

RAVI STONE 
CRUSHER, L-52

RAVI STONE 
CRUSHER, L-52 
VILLAGE DOIWALA, 
PARTAP NAGAR, 
YNR VILLAGE 
DOIWALA, PARTAP 
NAGAR, YNR

NA

230715000561 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S BALA SUNDRI 
STONE CRUSHER L-
95

BALA SUNDRI 
STONE CRUSHER 
VILLAGE 
BALLEWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230715000562 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHREE GURU 
NANAK STONR 
CRUSHER VILLAGE 
RMAPUR KHARDAR 
YNR L-138

VILLAGE RMAPUR 
KHARDAR VILLAGE 
RMAPUR KHARDAR 
VILLAGE RMAPUR 
KHARDAR

2023-
12-01

230715000566 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

PATIALA STONE 
CRUSHER, L-108

PATIALA STONE 
CRUSHER, L-108 
PATIALA STONE 
CRUSHER, L-108 
VILLAGE BALLE 
MAJRA, TEHSIL 
PARTAP NAGAR, 
DISTT YNR

2024-
03-31

230715000567 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HEMKUNT 
STONE CRUSHER L-
86

HEMKUNT STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

NA

230715000570 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DK STONE 
CRUSHER

DK STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
CHHACHHRUALI

NA

230715000571 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HUM STONE 
CRUSHER VILLAGE 
DOIWALA

VILLAGE DOIWALA 
VILLAGE DOIWALA 
VILLAGE DOIWALA

NA

230715000572 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHRI RAM M/S SHRI RAM 2024-
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Firm STONE CRUSHER L-
27

STONE CRUSHER L-
27 VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

03-31

230715000577 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SNEH STONES 
L-75

SNEH STONES 
crusher VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230715000581 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

KHAN SCREENING 
AND STONE 
CRUSHER CO., L-
131

KHAN SCREENING 
AND STONE 
CRUSHER CO., L-131 
KHAN SCREENING 
AND STONE 
CRUSHER CO., L-131

2023-
04-19

230715000584 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S GEETA SAMITI 
STONE CRUSHER L-
74

GEETA SAMITI 
STONE CRUSER 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2026-
08-05

230715000586 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI MAA 
VAISHNO 
ENTERPRISES L-
168

VILLAGE BELGARH 
TEHSIL KHIZRABAD 
YAMUNANAGAR

NA

230715000589 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SOFAT STONE 
CRUSHER L-70

SOFAT STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

NA

230715000591 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HIM STONE 
CRUSHER

VILLAGE DOIWALA 
TEHSIP PARTAP 
NAGAR VILLAGE 
DOIWALA TEHSIP 
PARTAP NAGAR 
VILLAGE DOIWALA 
TEHSIP PARTAP 
NAGAR

NA

230715000592 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S ANANT STONE 
CRUSHER (UNIT-III)

VILLAGE BELGARH 
TEH. KHIZABAD 
VILLAGE BELGARH 
TEH. KHIZABAD 
VILLAGE BELGARH 
TEH. KHIZABAD

2026-
09-19

230715000593 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S AGGARWAL 
STONE CRUSHER L-
62

AGGARWAL STONE 
CRUSHER VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR

2024-
03-31

230715000596 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GAURAV 
STONE CRUSHER

VILLAGE BALL 
MAJRA TEHSIL 
CHHACHHRAULI 
VILLAGE BALL 
MAJRA TEHSIL 
CHHACHHRAULI 
VILLAGE BALL 
MAJRA TEHSIL 
CHHACHHRAULI

NA

230715000604 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S NEEL KANTH 
WASHING AND 
SCREENING PLANT 

M/S NEEL KANTH 
WASHING AND 
SCREENING PLANT 

NA
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MDL- 318 MDL- 318 VILLAGE 
KOHLIWALA TEHSIL 
KHIZRABAD 
VILLAGE 
KOHLIWALA TEHSIL 
KHIZRABAD

230715000605 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S AMBEY 
ENTERPRISES L-
172

VILLAGE MAJRI 
TAPU TEHSIL 
JAGADHARI 
YAMUNANAGAR

2024-
05-20

230715000606 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SARASWATI 
STONE CRUSHER

VILLAGE DOIWALA 
TEHSIL 
CHHACHROULI 
VILLAGE DOIWALA 
TEHSIL 
CHHACHROULI 
VILLAGE DOIWALA 
TEHSIL 
CHHACHROULI

NA

230716000610 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HARYANA 
STONE MILLS (P) 
LTD.

Village doiwala tehsil 
pratap nagar, 
yamunanagar 
VILLAGE DOIWALA 
TEHSIL PRATAP 
NAGAR, 
YAMUNANAGAR 
VILLAGE DOIWALA 
TEHSIL PRATAP 
NAGAR, 
YAMUNANAGAR

2024-
03-31

230716000611 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIV 
SHANKAR STONE 
INDUSTRIES L-127

VILLAGE 
KOHLIWALA TEHSIL 
KHIZRABAD 
VILLAGE 
KOHLIWALA TEHSIL 
KHIZRABAD 
VILLAGE 
KOHLIWALA TEHSIL 
KHIZRABAD

NA

230716000613 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S AGGRWAL 
STONE CRUSHER 
VILLAGE RANIPUR 
TEHSIL BILASPUR 
YNR L-142

VILLAGE RANIPUR 
TEHSIL BILASPUR 
VILLAGE RANIPUR 
TEHSIL BILASPUR 
VILLAGE RANIPUR 
TEHSIL BILASPUR

2024-
01-08

230716000616 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S RAJIVE GUPTA 
AND COMPANY 
VILLAGE KANALSI 
TEHSIL JAGDHRI 
DISTRICT YNR L-
145

VILLAGE KANALSI 
TEHSIL JAGDHRI 
VILLAGE KANALSI 
TEHSIL JAGDHRI 
VILLAGE KANALSI 
TEHSIL JAGDHRI

2024-
01-29

230716000619 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

YAMUNA STONE 
CRUSHER

VILLAGE MAJRI 
TAPU TEHSIL 
JAGADHRI DISTT 
YAMUNA NAGAR 
VILLAGE MAJRI 
TAPU TEHSIL 
JAGADHRI DISTT 

NA
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YAMUNA NAGAR 
VILLAGE MAJRI 
TAPU TEHSIL 
JAGADHRI DISTT 
YAMUNA NAGAR

230716000626 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SALASAR 
STONER CRUSHER 
L-154

VILLAGE RULAHERI 
TEHSIL BILASPUR 
VILLAGE RULAHERI 
TEHSIL BILASPUR 
VILLAGE RULAHERI 
TEHSIL BILASPUR

2025-
12-29

230717000638 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

OM SAI STONE 
CRUSHER L-150

OM SAI STONE 
CRUSHER VILLAGE 
RAMPUR KHADAR 
YAMUNANAGAR

2023-
12-18

230717000644 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SARWARA 
STONE CRUSHER L-
175

SARWARA STONE 
CRUSHER VILLAGE 
BAILGARH TEHSIL 
KHIZRABAD

NA

230717000647 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S BALA JI STONE 
CRUSHER L-25

M/S BALA JI STONE 
CRUSHER L-25 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230717000648 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HIM PUTRI 
STONE CRUSHER L-
174

M/S HIM PUTRI 
STONE CRUSHER 
VILLAGE MAJRI 
TAPU TEHSIL 
JAGADHRI

2021-
03-21

230717000649 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

RAMA STONE 
CRUSHER, L-116

RAMA STONE 
CRUSHER, L-116 
RAMA STONE 
CRUSHER, L-116 
VILLAGE DOILWALA, 
YNR

2026-
06-29

230717000654 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GANGA 
INDUSRIES L 1125

VILLAGE BELGARH 
TEHSIL PRATAP 
NAGAR DISTRICT 
YAMUNA NAGAR 
VILLAGE BELGARH 
TEHSIL PRATAP 
NAGAR DISTRICT 
YAMUNA NAGAR 
VILLAGE BELGARH 
TEHSIL PRATAP 
NAGAR DISTRICT 
YAMUNA NAGAR

2026-
08-03

230717000661 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

SHRI SHASHANK 
SHEKHAR L 1137

VILLAGE TAPU 
MAJRI PO 
AMADALPUR 
TEHSIL JAGADHARI 
YAMUNANAGAR 
VILLAGE TAPU 
MAJRI PO 
AMADALPUR 
TEHSIL JAGADHARI 
YAMUNANAGAR 
VILLAGE TAPU 

NA
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MAJRI PO 
AMADALPUR 
TEHSIL JAGADHARI 
YAMUNANAGAR

230717000663 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S D M STONE 
CRUSHER L-1190

VILLAGE BELGARH, 
TEHSIL-PARTAP 
NAGAR VILLAGE 
BELGARH, TEHSIL-
PARTAP NAGAR 
VILLAGE BELGARH, 
TEHSIL-PARTAP 
NAGAR

2024-
08-01

230717000667 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S MOHINDRA 
STONE CRUSHER L-
30

M/S MOHINDRA 
STONE CRUSHER L-
30 VILLAGE 
DOIWALA TEHSIL 
KHIZRABAD

2024-
03-31

230717000672 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S VISHAVKARMA 
JI STONE CRUSHER 
L-180

VISHAVKARMA JI 
STONE CRUSHER 
VILLAGE BELGARH 
TEHSIL KHIZRABAD

2024-
03-24

230717000673 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHIV SHAKTI 
STONE CRUSHER 
(L-1197)

VILLAGE GHORO 
PIPLI TEHSIL 
JAGADHRI VILLAGE 
GHORO PIPLI 
TEHSIL JAGADHRI 
VILLAGE GHORO 
PIPLI TEHSIL 
JAGADHRI

NA

230717000677 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIVA STONE 
CRUSHER AND 
SCREENING PLANT 
L-180

SHIVA STONE 
CRUSHER AND 
SCREENING PLANT 
VILLAGE KANALSI 
TEHSIL JAGADHRI

NA

230717000678 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIVA STONE 
CRUSHER AND 
SCREENING PLANT 
L-169

SHIVA STONE 
CRUSHER AND 
SCREENING PLANT 
VILLAGE KANALSI 
TEHSIL JAGADHRI

2024-
02-21

230717000679 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GUJJAR 
STONE CRUSHER L 
1140

VILLAGE BELGARH 
TEHSIL KHIZRABAD 
DISTRICT YAMUNA 
NAGAR VILLAGE 
BELGARH TEHSIL 
KHIZRABAD 
DISTRICT YAMUNA 
NAGAR VILLAGE 
BELGARH TEHSIL 
KHIZRABAD 
DISTRICT YAMUNA 
NAGAR

NA

230717000688 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S GOBIND 
STONE CRUSHER 
(L-1200)

VILLAGE BELGARH, 
TEHSIL 
PARTAPNAGAR 
VILLAGE BELGARH, 
TEHSIL 
PARTAPNAGAR 
VILLAGE BELGARH, 

2024-
02-24
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TEHSIL 
PARTAPNAGAR

230717000693 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S JAGDAMBA 
STONE CRUSHER L 
1097

VILLAGE DOIWALA 
PO DEVDHAR 
VILLAGE DOIWALA 
PO DEVDHAR 
VILLAGE DOIWALA 
PO DEVDHAR

NA

230717000695 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S ARYAVAARTA 
DEVELOPERS 
PRIVATE LIMITED

VILLAGE-RANIPUR 
TEHSIL BILASPUR 
YAMUNANAGAR 
VILLAGE-RANIPUR 
TEHSIL BILASPUR 
YAMUNANAGAR 
VILLAGE-RANIPUR 
TEHSIL BILASPUR 
YAMUNANAGAR

NA

230717000705 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S BALA JI 
MINERALS L-1219

VILLAGE-BELGARH, 
TEHSIL-PARTAP 
NAGAR VILLAGE-
BELGARH, TEHSIL-
PARTAP NAGAR 
VILLAGE-BELGARH, 
TEHSIL-PARTAP 
NAGAR

2024-
07-15

230718000709 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

B R STONE 
CRUSHER L-1098

VILLAGE RAMPUR 
GAINDA, TEHSIL 
BILASPUR 
YAMUNANAGAR 
VILLAGE RAMPUR 
GAINDA, TEHSIL 
BILASPUR 
YAMUNANAGAR 
YAMUNANAGAR

2025-
07-09

230718000711 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DEVDHAR 
ENTERPRISES

VILLAGE DEVDHAR, 
TEHSIL PARTAP 
NAGAR 
(KHIZRABAD) 
YAMUNANAGAR

NA

230718000713 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI BAJRANAG 
BALI STONE 
CRUSHER (L-1160)

VPO BELGARH 
TESHIL KHIZRABAD 
VPO BELGARH 
TESHIL KHIZRABAD 
VPO BELGARH 
TESHIL KHIZRABAD

2026-
09-01

230718000715 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHREE 
HARMILAP 
MINERALS STONE 
CRUSHER (L-1158)

VILLAGE RANIPUR 
TEHSIL BILASPUR 
VILLAGE RANIPUR 
TEHSIL BILASPUR 
VILLAGE RANIPUR 
TEHSIL BILASPUR

2024-
01-12

230718000716 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

NEELKANTH STONE 
CRUSHER L-1104

VILLAGE BELGARH 
TEHSIL KHIZRABAD 
VILLAGE BELGARH 
TEHSIL KHIZRABAD 
VILLAGE BELGARH 
TEHSIL KHIZRABAD

NA

230718000717 ACTIVE YAMUNANAGAR Crusher Proprietor M/S HINDUSTAN M/S HINDUSTAN 2024-
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Firm STONE CRUSHER L-
1168

STONE CRUSHER L-
1168 VILLAGE 
BELGARH TEHSIL 
PRATAP NAGAR

03-31

230718000718 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHRI VINAYAK 
MINERALS (STONE 
CUSHER) L-1163

M/S SHRI VINAYAK 
MINERALS 
(SCREENING 
PLANT)  M/S SHRI 
VINAYAK MINERALS 
(SCREENING 
PLANT)

2024-
01-12

230718000719 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SHREE BABA 
BALAK NATH 
STONE CRUSHER L-
163

M/S SHREE BABA 
BALAK NATH STONE 
CRUSHER VILLAGE 
NATHANPUR 
YAMUNANAGAR

2024-
01-16

230718000720 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S BALA JI 
GURBANI STONE 
CRUSHER L-176

BALA JI GURBANI 
STONE CRUSHER 
VILLAGE BELGARH 
TEHSIL 
CHHACHHRAULI

2024-
03-31

230718000721 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S ENGINICS 
INFRA PVT. LTD.

VILLAGE RULAHERI 
TESHIL BILASPUR 
VILLAGE RULAHERI 
TESHIL BILASPUR 
VILLAGE RULAHERI 
TESHIL BILASPUR

NA

230718000722 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S S S STONE 
CRUSHER L-177

S S STONE 
CRUSHER VILLAGE 
MAJRI TAPU TEHSIL 
JAGADHRI

NA

230718000723 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S POLLA 
SCREENING AND 
STONE CRUSHER 
PLANT L-178

POLLA SCREENING 
AND STONE 
CRUSHER PLANT 
VILLAGE NAGLI-32 
TEHSIL BILASPUR

2023-
12-12

230718000727 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

KAMLESH STONE 
CRUSHER L-1107

VILLAGE BELGARH 
TEHSIL KHIZRABAD 
VILLAGE BELGARH 
TEHSIL KHIZRABAD 
VILLAGE BELGARH 
TEHSIL KHIZRABAD

NA

230718000737 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

SHRI BALA JI 
HANUMAN 
TRADERS L-1093

VILLAGE KANALSI, 
TEHSIL JAGADHRI, 
DISTRICT YAMUNA 
NAGAR VILLAGE 
KANALSI, TEHSIL 
JAGADHRI, 
DISTRICT YAMUNA 
NAGAR VILLAGE 
KANALSI, TEHSIL 
JAGADHRI, 
DISTRICT YAMUNA 
NAGAR

NA

230720000800 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GURU KIRPA 
ENTERPRISES L-
170

M/S GURU KIRPA 
ENTERPRISES L-170 
VILLAGE RAMPUR 
KHADDAR TEHSIL 

2024-
01-08
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KHIZRABAD

230720000802 ACTIVE YAMUNANAGAR Crusher Private 
Limited 
Company

M/S KDS 
EXCAVATION AND 
MINING PRIVATE 
LIMITED L-1053

M/S KDS 
EXCAVATION AND 
MINING PRIVATE 
LIMITED L-1053 
VILLAGE MILAKRA 
YAMUNANAGAR

NA

230722000830 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

NEW MARKANDA 
STONE CRUSHER L-
26

VILLAGE 
BALLEMAJRA/
BALLWEWALA, 
TEHSIL PARTAP 
NAGAR KHIZRABAD

2024-
03-31

230725000901 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S BRAHAMNAND 
STONE CRUSHER

VILL-DOIWALA 
TEHSIL-PARTAP 
NAGAR 
YAMUNANAGAR

2024-
03-31

230725000915 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SAGAR STON 
CRUSHER (L-93)

VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR VILLAGE 
DOIWALA TEHSIL 
PARTAP NAGAR 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

2024-
03-31

230725000930 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S MEHAL STONE 
CRUSHER

VILLAGE-
BALLEWALA 
TEHSIL-
CHHACHRAULI 
YAMUNANAGAR

NA

230728001000 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

NEW RENUKA 
STONE CRUSHER, 
L-120

NEW RENUKA 
STONE CRUSHER, L-
120 NEW RENUKA 
STONE CRUSHER, L-
120 VILLAGE 
DOIWALA, DISTT 
YAMUNANAGAR

2021-
05-10

230728001009 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

ADHISTHA STONE 
CRUSHER, L-149

ADHISTHA STONE 
CRUSHER, L-149 
ADHISTHA STONE 
CRUSHER, L-149 HN 
340 A, SECTOR 15, 
JAGADHRI, DIST 
YAMUNANAGAR

2024-
02-09

230728001016 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

HARYANA STONE 
CRUSHER, L-162

HARYANA STONE 
CRUSHER, L-162 
HARYANA STONE 
CRUSHER, L-162 
VILLAGE MAJRI 
TAPRI, YNR

2024-
03-19

230802001033 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

KRISHNA STONE 
CRUSHER, L-1079

KRISHNA STONE 
CRUSHER, L-1079 
KRISHNA STONE 
CRUSHER, L-1079 
VILLAGE 
BANABAHADURPUR, 
TEHSIL SADHAURA 
DISTT 
YAMUNANAGAR

2025-
10-06
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Status
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230805001079 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S PANCHKULA 
STONE CRUSHER

VILLAGE-DOIWALA 
TEHSIL-PARTAP 
NAGAR

NA

230805001098 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S BHOOMI 
STONE CRUSHER

VILLAGE-DOIWALA 
TEHSIL-PARTAP 
NAGAR

NA

230805001122 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAGDAMBA  
STONE 
AGGREGATES

VILLAGE-SWABRI 
TEHSIL-BILASPUR

2025-
10-06

230805001129 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S RADHEY 
KRISHNA STONE 
CRUSHER

VILLAGE-DOIWALA 
TEHSIL-PARTAP 
NAGAR

NA

230807001161 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MEHTA STONE 
CRUSHER, L-119

MEHTA STONE 
CRUSHER, L-119 
MEHTA STONE 
CRUSHER, L-119 
VILLAGE DOIWALA, 
TEHSIL PARTAP 
NAGAR

2024-
03-19

230807001167 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

MAHABALI STONE 
CRUSHER, L-71

MAHABALI STONE 
CRUSHER, L-71 
MAHABALI STONE 
CRUSHER, L-71 
VILLAGE DOILWALA, 
YNR

NA

230811001322 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S RUDRAYA 
STONE CRUSHER

village belgarh tehsil-
partap nagar 
yamunanagar

2026-
05-17

230812001341 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GREEN INDIA 
MINERALS 
SCREENING PLANT 
(MDL 337)

VILLAGE 
NATHANPUR 
TEHSIL KHIZRABAD 
VILLAGE 
NATHANPUR 
TEHSIL KHIZRABAD 
VILLAGE 
NATHANPUR 
TEHSIL KHIZRABAD

2026-
08-02

230812001482 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S NANAK STONE 
CRUSHING CO.

VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR 
YAMUNANAGAR

NA

230812001508 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S GANPATI 
STONE CRUSHER L-
148

GANPATI STONE 
CRUSHER VILLAGE 
RANIPUR 
YAMUNANAGAR

NA

230812001516 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S PUNJAB 
STONE CRUSHER L-
102

M/S PUNJAB STONE 
CRUSHER L-102 
VILLAGE BELLWALA 
TEHSIL 
CHHACHHRAULI 
VILLAGE BELLWALA 
TEHSIL 
CHHACHHRAULI

2024-
02-24

230813001621 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

HIRA STONE 
CRUSHER (L-1)

VILLAGE DOIWALA  
TEHSIL 
CHHACHHRAULI

NA

230817001742 ACTIVE YAMUNANAGAR Crusher Partnership JAI BHOLE STONE VILLAGE DOIWALA  2026-
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Firm CRUSHER (L-118) TEHSIL SUB TEHSIL 
PRATAP NAGAR

06-29

230919002090 ACTIVE YAMUNANAGAR Crusher Individual KHUSHI STONE 
CRUSHER (L-1128)

Village Rampur 
Ganda  Tehsil 
Bilaspur

NA

230925002251 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

MAHADEV STONE 
CRUSHER

Village Belgarh  Tesil 
Partap Nagar

NA

230925002252 DE-
ACTIVATED

YAMUNANAGAR Crusher Partnership 
Firm

MAHADEV STONE 
CRUSHER (L-1207)

Village Belgarh  
TEHSIL PARTAP 
nAGAR

NA

231226003275 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

KAMAL ROAD 
LINES STONE AND 
SCREENING STONE 
CRUSHER L-1145

VILLAGE NAGLI-32, 
TEHSIL BILASPUR 
VILLAGE NAGLI-32, 
TEHSIL BILASPUR 
VILLAGE NAGLI-32, 
TEHSIL BILASPUR

2026-
08-04

231227003400 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S MALLHI 
STONE CRUSHER 
(L-112)

Village Doiwala 
Village DOIWALA 
tEHSIL 
cHHACHHROULI

2026-
05-07

231229003506 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S DEEP 
SCREENING PLANT 
AND STONE 
CRUSHER (STONE 
CRUSHER) (L-1159)

VILLAGE 
MAHIYUDEENPUR 
TEHSIL BILASPUR 
TEHSIL BILASPUR

2024-
01-12

231229003509 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S DEEP 
SCREENING PLANT 
AND STONE 
CRUSHER (STONE 
CRUSHER) (L-1159)

VILLAGE 
MAHIYUDEENPUR 
VILLAGE 
MAHIYUDEENPUR 
Thehsil Bilaspur

NA

231229003514 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

DUPLICATE M/S JAI 
MATA DI STONE 
CRUSHER (L-68)

VILLAGE DOIWALA 
DOIWALA TEHSIL 
PARTAP NAGAR

NA

231229003515 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

DUPLICATE M/S JAI 
MATA DI STONE 
CRUSHER (L-68)

VILLAGE DOIWALA 
VILLAGE DOIWALA 
TEHSIL PARTAP 
NAGAR

NA

231229003516 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S JAI MATA DI 
STONE CRUSHER 
(L-68)

VILLAGE DOIWALA 
DOIWALA TEHSIL 
PARTAP NAGAR

2026-
07-21

240102003580 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S HAR GOBIND 
INDUSTRIES STONE 
CRUSHER L-1183

VILLAGE NAGLI 32 
TEHSIL BIALSPUR 
DISTRICT YAMUNA 
NAGAR

2024-
02-09

240102003619 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S HAZARA 
BUILDERS GROUP 
STONE CRUSHER L-
144

VILLAGE BELGARH 
TEHSIL PARTAP 
NAGAR DISTRICT 
YAMUN NAGAR

2024-
03-20

240102003640 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DUPLICTAE J.B. 
STONE CRUSHER L- 
72

VILLAGE DOIWALA 
TEH PRATAP 
NAGAR DISTRICT 
YAMUNANAGAR

NA

240102003644 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DUPLICATE J.B. 
STONE CRUSHER L- 
72

VILLAGE DOIWALA 
TEH PRATAP 
NAGAR district 
yamunanagar

NA
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240103003647 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DUPLICATE J.B. 
STONE CRUSHER L- 
72

VILLAGE DOIWALA 
TEH PRATAP 
NAGAR DISTRICT 
YAMUNANAGAR

NA

240103003648 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

J.B. STONE 
CRUSHER L-72

village doiwala teh 
pratap nagar district 
yamunanagar

2026-
10-15

240103003649 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

DUPLICATE  M/S 
HARYANA GRIT 
UDYOG L-4

VILLAGE 
BALLEWALA TEHSIL 
PARTAP NAGAR 
DISTRICT YAMUNA 
NAGAR

2025-
11-29

240104003733 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHREE 
KRISHNA STONE 
CRUSHER L-48

VILLAGE DOIWALA 
P.O DEVDHAR, 
DISTRICT YAMUNA 
NAGAR

2024-
02-04

240104003741 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S SATLUJ 
STONE CRUSHER L-
164

VILLAGE 
MAHIYUDINPUR 
TEHSIL BILASPUR 
DISTRICT YAMUNA 
NAGAR

2024-
03-08

240105003866 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S CHAUDHARY 
INDUSTRIES L-1123

M/S CHAUDHARY 
INDUSTRIES L-1123 
VILLAGE 
MAHIYUDINPUR, 
TEHSIL BILASPUR,

2023-
08-13

240105003877 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

M/S HINDUSTAN 
STONE AURA L-173

VILLAGE RANIPUR 
TEHSIL BILASPUR 
DISTRICT YAMUNA 
NAGAR

2024-
03-29

240109004102 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S BHAGAT 
SINGH STONE 
CRUSHER L-1218

VILLAGE BELGARH 
SUB TEHSIL 
PRATAP NAGAR 1 
YAMUNANAGAR

2024-
07-15

240111004225 ACTIVE YAMUNANAGAR Crusher Partnership 
Firm

BATAR STONE 
INDUSTRY L-110

VILLAGE DOIWALA 1 
TESHIL PARTAP 
NAGAR

2024-
03-31

240115004355 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S NEELKANTH 
STONE CRUSHING 
L-123

VILLAGE DOIWALA 
TEHSIL 
CHHACHHRAULI 1 
DISTRICT YAMUNA 
NAGAR

2024-
03-31

240118004437 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

M/S SHIVALIK 
STONE CRUSHER L-
11

VILLAGE DOIWALA 
TEHSIL KHIZRABAD 
1 DISTRICT 
YAMUNA NAGAR

2024-
03-31

240119004460 ACTIVE YAMUNANAGAR Crusher Proprietor 
Firm

SHREE 
MAHALUXMI 
STONE CRUSHER L-
37

SHREE MAHALUXMI 
STONE CRUSHER L-
37 DOIWALA TEHSIL 
PARTAP NAGAR

2025-
01-01
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Annexure-D 

 

Illegal Mining/Trading complaints/FIR’s on the various firms of the District Yamunanagar 

Sr. No. Police Station Concerned Area Memo No./Date Matter of the Complaint FIR No. & Date 
 

1 Sadhaura Asgarpur 478/24.02.21 M/s Deep Associates Screening Plant 45/25.02.2021 

2 Sadhaura Galauri 490/24.02.21 M/s Shree Ram Screening Plant 41/25.02.2021 

3 Chhachhrauli Maddipur 497/24.02.21 M/s Shiva Screening Plant - 

4 Bilaspur Bhattuwala 1025/12.04.21 M/s Shiv Stone Crusher 169/14.06.21 

5 Bilaspur Bhattuwala 1029/12.04.21 M/s Shivalik Screening Plant 170/14.06.21 

6 Bilaspur Bhattuwala 1033/12.04.21 M/s Balaji Screening Plant 167/14.06.21 

7 Bilaspur Bhattuwala 1037/12.04.21 M/s Balaji Screening Plant 166/14.06.21 

8 Chhachhrauli Maddipur 3641/30.08.21 M/s Choudhary Screening Plant - 

9 Sadhaura Galauri 3838/15.09.21 M/s Ekta Screening Plant 249/12.10.21 

10 Chhachhrauli Maddipur 3926/22.09.21 M/s Radhey-Radhey Screening Plant - 

11 Chhachhrauli Maddipur 3937/24.09.21 M/s Bajrangi Screening Plant - 

12 Partapnagar Belgarh 5086/08.10.21 M/s Panwar Screening Plant 267/19.11.21 

13 Partapnagar Doiwala 9054/18.11.21 M/s Goel Unit-I Screening Plant 272/20.11.21 

14 Partapnagar Ballewala 9058/18.11.21 M/s Unitech Minerals 270/19.11.21 

15 Partapnagar Belgarh 9232/07.12.21 Backside of M/s Bhaichara Screening Plant  289/12.10.2021 

16 Partapnagar Belgarh 9228/07.12.21 Backside of M/s Goodwill Screening Plant, M/s Hindustan Screening 
Plant & M/s Har-Har Mahadev Screening Plant 

287/11.12.2021 

17 Partapnagar Belgarh 732/09.03.22 M/s Guru Nanak Minerals - 

18 Partapnagar Belgarh 2088/11.05.2022 Backside of M/s Goodwill Screening Plant, M/s Hindustan Screening 
Plant & M/s Har-Har Mahadev Screening Plant (Krishan Kumar 
Gupta Case) 

97/02.06.2022 

19 Bilaspur Dhanaura 2239/04.07.2022 Illegal Trading by M/s Kaluwas Construction Co.  265/14.07.2022 

20 Partapnagar Nainawali 3085/09.09.2022 Panchayati Land + M/s Falak Screening Plant (MDL-1427) 200/12.09.2022 

21 Bilaspur Bhagwanpur 3096/12.09.2022 Panchayati Land+ M/s Shree Gorakh Screening Plant (MDL-1421) 350/16.09.2022 

22 Partapnagar Ballewala 3108/13.09.2022 M/s Vardhman Screening Plant (MDL-355) 203/14.09.2022 

23 Partapnagar Ballewala 3112/13.09.2022 M/s Khalsa Screening Plant (MDL-383) 204/14.09.2022 

24 Sadar 
Yamunanagar 

Kamalpur 3131/14.09.2022 M/s Sai Traders (MDL-447) 417/18.09.2022 

25 Partapnagar Ballewala 3155/19.09.2022 M/s Vikas Pruthi Co. (MDL-340) 206/19.09.2022 
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26 Bilaspur Ranipur 3191/22.09.2022 M/s Hissar Screening Plant (MDL-1026) 357/24.09.2022 

27 Bilaspur Ranipur 3196/22.09.2022 M/s Hindustan Stone Aura (L-173) 359/24.09.2022 

28 Bilaspur Ranipur 3201/22.09.2022 M/s Aggarwal Stone Crusher (L-142, MDL-450) 358/24.09.2022 

29 Partapnagar Belgarh 3226/29.09.2022 M/s Avrest  Screening Plant (MDL-1168) 216/30.09.2022 

30 Partapnagar Belgarh 3301/18.10.2022 M/s Om Guru Screening Plant (MDL-1154) 226/14.10.2022 

31 Partapnagar Devdhar, 
Ballemajra & 
Belgarh 

3346/18.10.2022 Injection of negative entry by the Khalsa, Vardhman & Vandematram 
Screening Plants 

232/19.10.2022 

32 Buria Majri Tapu 3349/19.10.2022 M/s Shree Luxmi Screening Plant (MDL-1151) 246/20.10.2022 

33 Bilaspur Nagli-32 3430/10.11.2022 M/s RR Stone Crusher (MDL-1227) 431/24.11.2022 

34 Bilaspur Bhagwanpur 3475/15.11.2022 M/s Shree Gorakh Screening Plant (MDL-1421) 421/16.11.2022 

35 Chhachhrauli Malikpur Khadar 3576/26.11.2022 M/s SJ Screening Plant (MDL-484) and land owner 285/27.11.2022 

36 Buria Mukarampur CMFS/09.12.2022 M/s Rajiv Trading Co. (MDL-1111) 269/09.12.2022 

37 Bilaspur Bhagwanpur 3717/10.12.2022 M/s SSK Screening Plant (MDL-1451) 450/10.12.2022 

38 Partapnagar Tajewala 348/09.02.2023 M/s Falak Screening Plant (MDL-1427) 33/10.02.2023 

39 Bilaspur Ranipur 264/31.01.2023 M/s Shiv Kripa Screening Plant (MDL-1053) 54/16.02.2023 

40 Bilaspur Nagli-32 366/10.02.2023 Near M/s Anshika Screening Plant 55/17.02.2023 

41 Sadhaura Nizampur 393/15.02.2023 M/s Shree Ram Screening Plant (MDL-1118) 40/15.02.2023 

42 Bilaspur Nagli-32 644/16.03.2023 M/s BBG Screening Plant (MDL-1329), Sh. Sataar and Sh. Dinu S/o 
Laaldeen 

104/16.03.2023 

43 Partapnagar Belgarh 3173/20.09.2022 
 
695/20.03.2023 

M/s Navdurga Screening Plant (MDL-1255) 66/21.03.2023 

44 Partapnagar Ballewala 714/22.03.2023 Pit at the site of M/s Chaudhary Brother Stone Crusher (L-15), 
Ballemajra 

69/23.03.2023 

45 Bilaspur Ranipur 851/06.04.2023 Regarding Cancellation of e-Rawaana by M/s Shiv Kripa Screening 
Plant (MDL-1053) 

131/06.04.2023 

46 Bilaspur Nagli-32 1202/16.05.2023 Illegal Mining by M/s RR Stone Crusher (L-137, MDL-1227) 176/16.05.2023 

47 Partapnagar Ballewala 1232/18.05.2023 Illegal issuance of e-Rawaana by M/s Paras Washing Plant (MDL-
317) 

104/18.05.2023 

48 Chhachhrauli Maddipur 1237/18.05.2023 Illgeal Mining by Loader/Machine & M/s Bajrangi Stone Crusher (L-
167) 

140/19.05.2023 
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49 Buria Lakkar 1291/29.05.2023 M/s Jai Shree Ram Screening Plant (MDL-428) 109/05.06.2023 

50 Bilaspur Sawabri 1446/07.06.2023 M/s Dhanda Washing and Screening Plant (MDL-1055) 
206/07.06.2023 

51 Partapnagar Begampur 1441/07.06.2023 Near Hydelchannel and M/s Krishna Screening Plant (MDL-391) 116/11.06.2023 

52 Buria Kanalsi 1464/08.06.2023 Illegal Mining/Stocking by M/s Neelkanth Eneterprsies (MDL-1276) 116/12.06.2023 

53 Buria Kanalsi 1471/08.06.2023 Illegal Mining/Stocking by M/s Satguru Screening Plant (MDL-1337) 115/12.06.2023 

54 Buria Mandoli Ghaggar 1477/08.06.2023 
Illegal Mining/Stocking by M/s Jai Badri Vishal Screnining Palnt 
(MDL-1149) 113/12.06.2023 

55 Partapnagar Belgarh 1747/02.08.2023 
Illegal issunace of e-Rawaana by M/s Jai Hanuman Traders (MDL-
1414) - 

56 Chhachhrauli Mohiyudeenpur SPL-1/02.09.2023 Illegal Mining at M/s Satluj Screening Plant (MDL-1369) 269/02.09.2023 

57 Partapnagar 
Devdhar, Doiwala 
& Belgarh 1919/06.09.2023_1953/14.09.2023 Illegal purchase by 08 stone crushers from Pichopa Kalan 201/07.10.2023 

58 Partapnagar Doiwala & Belgarh 2042/25.09.2023 Illegal purchase by 04 stone crushers from Pichopa Kalan 200/05.10.2023 

59 Bilaspur Gohrabani 2090/29.09.2023 
Illegal mining & M/s RR Stone Crusher (MDL-1227), Vaishnavi 
(MDL-1006) 376/01.10.2023 

60 
HSEB 
Ambala/Buria 

Majri Tapu & 
Ranipur 2100/03.10.2023 

Illegal Trading by M/s Golden S. Plant (MDL-1276) & M/s 
Shakumbhari Screening Plant (1159) 242/06.12.2023 

61 HSEB Ambala Devdhar 2113/04.10.2023 
Illegal mining near Devdhar P. F. (by M/s Chhachhrauli Stone 
Crusher  & Sushil Chaudhary Screening Plant) 17/08.11.2023 

62 Bilaspur Ranipur CMFS/10.10.2023 Illegal trading by M/s Shakumbhari Screening Plant (MDL-1159) 389/12.10.2023 

63 HSEB Ambala Galauri 2496/15.11.2023 
Illegal mining /operation of screening units such as M/s Shree Ram-
MDL 1118, M/s Yuvraj Construction Co.-MDL 1034 - 

64 HSEB Ambala Belgarh 2593/30.11.2023 Illegal mining near M/s Radhey Radhey Screening Plant  61/30.11.2023 
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Item No. 03         Court No. 2 

  
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 

 
Original Application No. 481/2023 

 

 
Balbir Sandhu & Ors.                        Applicant(s) 

 
Versus 

 

State of U.P. & Anr.                          Respondent(s) 
 
 

Date of hearing: 04.08.2023 
 
 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

     

Application is registered based on a letter petition received by post 
 

 
 

ORDER 
 

1. Balbir Sandhu and others have sent the present letter petition by 

post, which has been treated and registered as Original Application, 

complaining about illegal mining in District Saharanpur, Uttar Pradesh,  

District Yamuna Nagar, Haryana.  

 

2. In their application, the applicants have expressed their grievances 

regarding the following aspects:- 

 

Grievances regarding illegal mining in District Saharanpur, Uttar 
Pradesh: 

 
1. Causing of loss of revenue to the extent of Rs. 5000/- by the 

Administrative Officers in collusion with the mining mafia.  

2. Commercial Mining by illegal stone crushers in the flood plain area 

of river Yamuna in the name of mining on agricultural land.  

123594/2023/LAW-HO
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3. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder 

in three years without grant of CTE/CTO by PCB. 

4. Illegal mining in the area of Yamuna on the basis of MM-11 permits 

issued for mining in agricultural land. 

5. Misappropriation of amount of Rs. 350 crores in the name of 

reclaiming agricultural land for cultivation.  

6. Misappropriation of GST reverse charge on mining in agricultural 

land. 

7. Allowing illegal mining in area prohibited under the River Ganga 

(Rejuvenation, Protection and Management) Authorities Order, 2016 

and MoEF&CC circular dated 14.02.2022. 

8. Violation of Sustainable Sand Mining Guidelines, 2016 and 

Enforcement and Monitoring Guidelines for Sand Mining, 2020.  

9. Concealment of information regarding mining in agricultural land by 

non-inclusion thereof in DSR.  

 

 Grievances of illegal mining in District Yamuna Nagar, Haryana: 

1.  Illegal mining by showing sale of sand as sale of boulder by misuse 

of Mineral Dealer License.  

2. Illegal mining in the area of river Yamuna under the garb of E-

Ravana issued for other places.  

3. Continuance of illegal mining despite prohibitive orders passed by 

this Tribunal and Hon’ble Punjab and Haryana High Court. 

4. Illegal recovery of Gunda Tax by unsocial elements on Government 

check-posts.  

5. Investment of black money by money laundering in mining leases 

carried out in District Yamuna Nagar and Saharanpur.  

6. Illegal mining under forged E-Ravanas procured from other States.  
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7. Illegal mining by showing longer distances in E-Ravana to enable the 

vehicles to make more round trips within the time mentioned. 

8. Overloading of illegally mined material for transportation.  

 The applicant has further submitted that use of satellite imaginary 

and google maps will substantiate high incidence of illegal mining.  

 
3. None has appeared for the applicants in the course of hearing on the 

present application today.  The Registry is directed to ensure that VC link 

for hearing is sent to such applicants in advance to enable them to join the 

proceedings.   

 

4. This Tribunal is empowered to suo moto take cognizance of the cases 

involving questions relating to environment arising out of the 

implementation of enactments specified in Schedule I of the National Green 

Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal 

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021 

SSC Online SC 897. Cognizance of such cases can also be taken by this 

Tribunal on the basis of letter petitions in accordance with settled 

principles of law governing Public Interest Litigation.  

 
5. Prima facie, the averments made in the application regarding illegal 

mining in District Saharanpur, Uttar Pradesh and District Yamuna Nagar, 

Haryana raise questions relating to environment arising out of the 

implementation of the enactments specified in Schedule I to the National 

Green Tribunal Act, 2010.   

 

6. Hon’ble Supreme Court and this Tribunal have passed orders in 

number of cases and given comprehensive directions to prevent illegal 

mining.  Sustainable Sand Mining Guidelines, 2016 and Enforcement and 

Monitoring Guidelines for Sand Mining, 2020 have also been issued for 

123594/2023/LAW-HO
3

365

663



 
 

4 
 
 

evolving appropriate mechanism to curb illegal mining. Yet cases making 

allegations of continuation of illegal mining continue to be filed.  

 

7. In view of the averments made in the application, we consider it 

appropriate that a Joint Committee be constituted to verify the factual 

position and suggest appropriate remedial action.  Accordingly, we 

constitute a Joint Committee under the Chairmanship of Chairman, 

Central Pollution Control Board (CPCB) which shall in addition comprise 

of Member Secretaries, Uttar Pradesh and Haryana and District 

Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh and 

direct the same to look into the following aspects: -   

 

a. Details of replenishment studies carried out in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively 

and DSRs prepared; 

b. Number of mining leases (area and quantity) and permits sanctioned 

in District Yamuna Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of  EC/CTE/CTO;  

c. Number of mining permits for mining in agricultural land granted in 

District Yamuna Nagar, Haryana and District Saharanpur, Uttar 

Pradesh respectively with details of EC/CTE/CTO;  

d. Number of stone crushers established/operating in District Yamuna 

Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively 

with details of  EC/CTE/CTO;  

e. Status of compliance with Sustainable Sand Mining Guidelines, 

2016 and Enforcement and Monitoring Guidelines for Sand Mining, 

2020; 

f. Particulars regarding show cause notices and closure notices issued 

and action taken on the same;  
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g. Particulars of criminal cases registered with details regarding name 

of the complainant, name of the accused and  offence committed; 

and   

h. Details of amount of environmental compensation imposed, 

recovered and utilized for restoration of environment.  

 
8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, 

Uttar Pradesh respectively are also directed to upload information 

regarding all mining leases, mining permits granted and stone crushers 

with details regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana 

and Saharanpur, Uttar Pradesh respectively within two weeks.   

 
9. Sediment in the river and along the banks of the river are brought 

by the flow of the river stream which originates in the upstream which 

could be a mountain or a ground water source. These sediments flow along 

the river stream and deposit at various places depending upon the velocity 

of the river flow and topography of the river bed.  These sediments consist 

of boulders, stones, pebbles, sand, gravel, clay, etc. The sediment plays an 

import role in maintaining the hydro-geology of river stream and also the 

aquatic ecosystem. The sediments along the river bank prevent flooding 

and erosion of the banks. In the river bed these sediment act as substrata 

for biological growth such as aquatic plants on which the fish and other 

animals depend upon.  There has been rampant mining of these sediments 

mainly the sand, pebbles and stone for construction and other 

development activities. The mining has been going on indiscriminately 

along the river at various stretches right from the place of origin till it meets 

the final destination at sea. On account of such mining there has been 

reports of river bank erosions, flooding, destruction of aquatic habitat, 

depletion of ground water, etc. this adverse impact not only effects the river 
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system but also the farming and marginal communities who depend on the 

river for irrigation and other farm related activities. Given the above grave 

situation along Yamuna it will be appropriate that a holistic and 

comprehensive study be carried out. Accordingly, we constitute another 

Joint Committee under the Chairmanship of Chairman, Central Pollution 

Control Board (CPCB) which shall in addition comprise of (i) A Scientist not 

below the rank of Scientist G to be nominated by Secretary, Ministry of 

Environment, Forest & Climate Change (MoEF&CC); (ii) Senior Scientist to 

be nominated by Member Secretary, Central Pollution Control Board 

(CPCB); (iii) One Professor each from NIT, Kurukshetra and IIT, Roorkee to 

be nominated by the Directors thereof; and  (iv) One Scientist from Space 

Application Centre, Ahmedabad to be nominated by Director thereof to 

carry out the study regarding the following aspects:- 

 
i. The source of sediment brought in by Yamuna from the upstream; 

ii. The amount/quantity of sediment brought by river Yamuna 

annually;  

iii. Deposition of the sediments at various locations and the quantity 

annually;  

iv. Mining activities being undertaken along the river Yamuna and the 

quantity (legally and illegally) along with geo-coordinates of the 

mining area on annual basis; 

v. Impact of such mining on the hydro-geology and environment of the 

river by undertaking holistic and cumulative impact of such mining 

on river ecosystem and river dynamics including the surrounding 

floodplain and the habitation. 

vi. To suggest remedial and methods to identity suitable locations to 

permit mining of the minerals with minimum adverse impact; 

vii. To suggest the mechanism to monitor the transportation of the 

minerals by utilizing information technology including drone to 

monitor the mining activities; 

viii. To suggest erosion control mechanisms and flood control 

mechanisms in the river to protect people and property; and 
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ix. To suggest suitable methods to appropriately utilize the flood plain 

by undertaking agro based activities, fish culture activates etc. 

without harming the riverine eco-system. 

x. To suggest mechanisms or guidelines for utilization of environment 

compensation recovered from such violators for restoration of 

mining are. 

 

 
10. Since above referred study will involve substantial additional work, 

it will be appropriate that the non-officials/experts are suitably 

remunerated for the same and the expenses incurred for compliance with 

orders passed by this Tribunal are also reimbursed to them. Accordingly, 

CPCB is directed to pay an amount of Rs. 1 lakh each towards such 

additional remuneration and travelling and boarding lodging expenses 

incurred by Members of the Joint Committee to them within 15 days from 

submission of the bills by them out of amount of environmental 

compensation lying deposited with CPCB. Chairman in consultation with 

the Members of the Committee may include any other 

Member/Expert/Institution for undertaking/assisting specific study.  

 
11. The Director, Mining and Geology, Haryana and Director, Geology 

and Mining, Uttar Pradesh respectively, are directed to ensure that all 

requisite information regarding mining and stone crushing in District  

Yamuna Nagar and District Saharanpur respectively is provided to the 

Members of the Joint Committee as may be required by them 

 
12. It may also be observed here that in the past there have been many 

incidences where the Member of the Joint Committee or team of officers 

visiting mining sites were assaulted/intimidated. Therefore, it will be of 

utmost importance that the Members of the joint Committee are provided 

requisite protection at the time of visit of the mining sites, stone crushers 

etc. Accordingly, Senior Superintendent of Police, District  Yamuna Nagar 
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and District Saharanpur respectively are directed to ensure that sufficient 

police security is provided to the Members of the Joint Committee during 

their visit. 

13. Factual and Action taken Reports may be submitted within two 

months by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/OCR Supported PDF and not in the form of Image PDF.  

 
14. The District Magistrates and Senior Superintendent of Police, 

District  Yamuna Nagar and District Saharanpur respectively are directed 

to ensure that no mining and crushing is carried out in District  Yamuna 

Nagar and District Saharanpur respectively without grant of EC, CTE and 

CTO as may be under the relevant environmental laws. 

 

15. List for further consideration on 09.11.2023.  

 
16. A copy of this order, along with a copy of the application and 

documents attached with the same, be forwarded to the Member Secretary, 

HSPCB, Member Secretary, UPPCB, MoEF&CC, CPCB,  NIT, Kurukshetra, 

IIT, Roorkee, Space Application Centre, Ahmedabad, Director, Mining and 

Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District 

Magistrates and Senior Superintendent of Police, District  Yamuna Nagar 

and District Saharanpur respectively by e-mail for requisite compliance. 

 

 
Arun Kumar Tyagi, JM 

 

 
 

 
Dr. A. Senthil Vel, EM 

August 04, 2023 

Original Application No. 481/2023 
SN 
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Item No. 09  Court No. 2 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(Through Physical Hearing with Hybrid VC Option) 

Original Application No. 481/2023 

Balbir Sandhu & Ors.     Applicant(s) 

Versus 

State of U.P. & Anr.               Respondent(s) 

Date of hearing: 09.11.2023 

         CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER. 
    HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER. 

Applicant:  None for the applicant. 

Respondent: Mr. Pradeep Misra Advocate for UPPCB 
Ms. Suhasini Sen and Ms. Surbhi Advocate for MoEF. 
Mr. Atif Suhrawardy, Ms. Yogya Sharma and Mr. 
Pankaj Kumar Advocates for CPCB. 
Mr. Rahul Khurana Advocate for HSPCB. 

Application is registered based on a letter petition received by post 

ORDER 

1. Vide order dated  04.08.2023 Joint Committees were constituted 

with direction to submit reports within two months but the reports have 

not been received so far. 

2. Learned Counsel for the respondents present before this Tribunal 

have submitted that two months time may be granted for submissions of 

report by the Committee mentioned in para no. 7 of order dated 04.08.2023 

and four months time may be granted for submission of report by 

Committee mentioned in para no. 9 of the order dated 04.08.2023. 
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3.  Request is allowed and the report by the Committee mentioned in 

para no. 7 of order dated 04.08.2023 be filed within two months and report 

by Committee mentioned in para no. 9 of the order dated 04.08.2023 be 

filed within four months respectively. 

4. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, 

Uttar Pradesh respectively are directed to upload information regarding all 

mining leases, mining permits granted and stone crushers with details 

regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana and 

Saharanpur, Uttar Pradesh respectively on the website of the District 

Administration within two weeks, if not already done.  

5. List for further consideration on 23.01.2024 for consideration of the 

report of the Joint Committee mentioned in para no. 7 of order dated 

04.08.2023 and on 20.03.2024 for consideration of the report of the Joint 

Committee mentioned in para no. 9 of order dated 04.08.2023. 

6. Interim injunctive order dated 04.08.2023 shall continue till further 

orders to the contrary.   

7. A copy of this order be forwarded to the Member Secretary, HSPCB, 

Member Secretary, UPPCB, MoEF&CC, CPCB,  NIT, Kurukshetra, IIT, 

Roorkee, Space Application Centre, Ahmedabad, Director, Mining and 

Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District 

Magistrates and Senior Superintendents of Police, District  Yamuna Nagar 

and District Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM 

Dr. Afroz Ahmad, EM 
November 09, 2023 
AG 
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